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 session  the  time  for  the  presen-
 tation  of  the  Report  of  the  Com-
 mittee  of  Privileges  on  the  ques-
 tion  of  privilege  regarding  hand-
 cuffing  of  Shri  Ishwar  Chaudhry,
 M.P.,  at  Patna  on  the  5th  August
 1974.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  further  ex-
 tend  upto  the  last  day  of  the  next
 session  the  time  for  the  presen~
 tation  of  the  Report  of  the  Com-
 mittee  of  Privileges  cn  the  question
 ot  privilege  regarding  handcuffing
 of  Shri  Ishwar  Chaudhry,  MP.,  at
 Patna  on  the  5th  August,  1974."

 The  motion  was  adopted.

 42.26  hrs,
 NATIONAL  LIBRARY  BILL

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF.  §  NURUL  HASAN):  I  beg
 to  move":

 “That  the  Bill  to  provide  for  the
 administration  of  the  National
 Library  and  certain  other  connect-
 ed  matters,  as  reported  by  the
 Joint  Committee,  be  taken  into
 consideration.”

 Sir,  the  hon.  House  would  recall
 that  m  972  the  National  Library
 Bill  was  moved  in  this  House.  At
 that  time,  I  had  taken  the  liberty  of
 explaining  the  main  purposes  which
 had  led  the  Government  to  come
 out  with  this  motion,  and  I  will  not
 take  the  time  of  the  House  in
 repeating  the  arguments  which  I  had
 then  put  forward.  The  House  was
 pleased  to  appoint  a  Joint  Committee
 along  with  the  other  House  which
 held  a  very  large  number  of  meet-
 ings,  heard  a  number  of  interested
 persons  and  organisations,  took  ex-
 tensive  evidence  and  has  come  out
 with  many  valuable  changes.  I
 would  like  to  take  this  opportunity
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 of  expressing  my  gratitude  ic  all  the
 hon.  Members  who  had  served  on
 the  Joint  Committee  and  who  had
 made  their  valuable  contributions  to
 the  Bill  as  it  has  now  emerged.  The
 most  importaht  change  which  the
 Committee  has  introduced  is  to  pro-
 vide  for  a  very  broad-based  Board  for
 the  administration  of  the  Library.
 The  membership  of  the  Board  would
 be  drawn  from  the  members  of  the
 two  Houses,  the  University  Grants
 Commission,  universities,  library  pro-
 fession,  scholars  in  different  dis-
 ciplines  covering  humanities,  science,
 social  sciences,  medicine,  engineer-
 ing,  technology  and  law,  represen~
 tatives  of  the  employees  and  officers
 of  the  government.  The  induction  of
 these  members  in  the  Board,  I  have
 no  doubt,  would  go  a  long  way  in
 improving  qualitatively  the  intellec-
 tual  atmosphere  of  the  library,
 which,  7  is  hoped,  would  become  an
 active  centre  of  research.  Because
 it  was  felt  that  there  should  be  a
 fairly  large  board  with  al]  the  diffe-
 rent  interests  represented  therein,
 it  was  necessary  that  for  the  actual
 administration,  there  should  be  an
 executive  council  Therefore,  the
 Jiont  Committee  has  proposed  that
 there  should  be  an  executive  council,
 which  will  perform  the  duties  which
 the  Board  might  delegate  or  which
 might  be  prescribed  under  the  rules.
 The  Director  of  the  Library,  who  will
 be  the  Chairman  of  the  executive
 council,  wil  58  appointed  by  the
 President  of  India,  who  will  be  the
 visitor  of  the  Tibrary.  This  innova-
 tion  has  bé@n“déliberately  added  by
 the  Jomt  Committee  in  order  to
 leng  further  prestige  to  the  naticnal
 library,  because  notwithstanding  the
 fears  that  have  been  expressed  in
 certain  quarters,  the  national  library
 is  the  most  prestigious  library  we
 have  in  the  country.  Its  position  is
 guaranted  by  the  Constitution  ang  the
 Government  woiild  like  to  do  every
 thing  in  its  power  within  the  cons«
 traint  of  financial  resources  to  ensure
 that  the  national  library  is  able  to
 perform  the  duties  which  a  national

 *Moved  with  the  recommendation  of  the  President,
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 library  of  a  great  country  like  India
 is  expected  to  perform.  For  the  pur-
 pose  of  accounts  and  audit,  provision
 has  been  made  fhat  the  audit  will  be
 done,  as  it  has  been  done  hitherto,
 by  the  Auditor  General  of  India
 ‘whose  control  has  been  maintained.

 This  Bill,  as  reported  by  the  Joint
 Committee,  has  also  tried  to  give
 the  fullest  protection  possible  to  the
 existing  employees  of  the  library  and
 we  have  done  everything  possible  to
 see  that  their  interests  are  fully
 protected  There  is  one  misconcep-
 ‘tion  which  I  would  like  to  take  the
 opportunity  of  removing  at  this  very
 stage  because  it  might  facilitate  the
 business  of  tHe  House  and  that  is,
 ‘what  is  called  a  view  which  has  been
 expresesd  by  many  people  that  a
 comprehensive  Bill  to  provide  for  a
 library  system  be  brought.  Under

 ‘the  Constitufion,  libraries  are  in  the
 State  List  and  this  Parliament  does
 not  fave  the  legislative  power  to
 provide  for  the  management  or
 administration  or  even  control  of
 libraries  in  the  State  sector,  except
 where  a  particular  library  has  been
 declared  to  be  an_  institution  of
 national  importance.

 The  House  may  recall  that  there  is
 a  specific  erfry  in  List  I  of  the
 Seventh  Schedule  which  gives  the
 Parliament  the  power  to  legislate  for
 the  National  Library.  The  fear  that
 by  creating  a  statutory  authority  to
 manage  the  Library,  the  Government
 is  giving  up  its  authority  or  responsi-
 bility  is  not  well  founded  After  all,
 so  many  prég¥igious  institutions  of
 the  country  are  governed  by  acts
 passed  by  this  House  along  with  the
 other  House.  For  example,  the
 Institutes  of  Technology,  central  uni-
 versities,  the  Indian  Museum  and  other
 prestigious  organisations  Any  institu-
 tion  for  which  this  Parliament  passes an  act  does  not  mean  that  this
 Parliament  abdicates  its  authority. This  primary  responsibility  remains
 and,  therefore,  Government  remains
 answerable  to  the  House  for  the
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 maintenance  and  well  being  of  this
 particular  institution.

 I  would  not  like  to  take  more  time
 of  the  House  at  this  stage.  I  com-
 mend  the  Bill  as  reported  by  the
 Joint  Committee  subject  of  course,
 to  the  consequential  amendments
 which  are  of  a  routine  nature,  to  the
 House.

 MR.  SPEAKER:  Motion  moved;

 “That  the  Bill  to  provide  for  the
 administration  of  the  National
 Library  and  certain  other  connect-
 ed  matters,  as  reported  by  the
 Joint  Committee,  be  taken  into
 consideration.”

 sit  मूल  बन्द  दावा  (पालो)  :  प्राजकल
 हम  हर  लैजिस्लेशनन  हरी डली  पास
 कर  रहे  हैं।  यह  स्थिति  के  झनुख्य  है
 इस  बिल  में  इस  बारे  में  में  थोड़ा  सा  आपकी
 सेवा  में  निवेदन  करना  चाहता  हूं  t  हमारे
 देश  के  लिए  यह  बहुत  भ्रच्छी  बात  होगी
 झगर  हर  बडे  शहर  व  कस्बे  में  पुस्तक-
 लय  मिल  जाएं।  प्रापने  कहा  है  कि

 यह  राज्यों  का  विषय  है।  हम  संविधान
 की  बदलने  जा  रहे  है  भ्र ौर  बदल  भी
 दिया  है।  हम  कह  रहे  हैं  कि  शिक्षा
 को  कनकरेंट  सार्जेन्ट  बना  दिया  जाए।
 आप  राज्यों  को  गाइड  लाइन  तो  दे  ही  सकते
 हैं  ।  बेशक  यह  राज्यों  का  विषय  है  लेकिन
 श्राप  राज्यों  को  गाइड  लाइंस  दें।  हर
 राज्य  में  लाईब्रेरीेज  जगह  जगह  होनी
 चाहिए।  जिस  देश  में  लोगों  को  पुस्तकों
 में  प्रेम  होता  है,  जो  लोग  पुस्तकों  को
 पढने  में  रुचि  लेते  हैं  वह  देश  बहुत  बडा
 समझा  जाता  है।  इससे  लोगों  का  मानसिक
 विकास  होता  है।  क्रिस  शहर
 में  पुस्तकालय  में  जा  कर  बाप  पता  कर
 सकते  हैं  कि  उस  शहर  के  लोग  मानसिक
 रुप  से  किस  हद  तक  विकसित  हैं।
 हमारे  देश  में  म्युनिश्चिपिललिदीज  भी
 लाइब्रेरी  को  चलाता  है।  सरत  सी
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 जगहें  ऐसी  हैं  जहां  लाइब्रेरी  तक  की
 व्यवस्था  नहीं  है।  ये  गन्दी  जगहों  पर
 बनी  हुई  हैं।  उन  में  किताबें  पुराती  पड़ी

 होती  हैं।  नई  खरीदी  नहीं  जाती  हैं।
 ऐसी  ऐसी  पुस्तकें  उनमें  रखी  रहती  हैं
 जिनको  पढ़ना  कोई  पसन्द  नहीं  करता  है।
 इस  तरह  की  चीजों  को  प्रो  श्राप  ध्यान
 देंगे  तो  देश  का  बहुत  कल्याण  होगा।
 स्वामी  रामतीर्थ  ने  कहां  था  कि  कपड़े

 पुराने  से  पुराने  पन्नों  लेकिन  किताबों
 नई  से  नई  खरीदें।  हम  लोगों  को  उसी
 तरह  से  किताबों  से  प्रेम  होना  चहिए
 जिस  तरह  से  रोशन  जी  को  है  या
 ग्रा ज़ाद  साहब  को  है।  रोज  नई  नई
 किताबे  ये  पढते  हैं  ।  हम  को  भी  पढ़नी
 चाहिएं  ।  इससे  दिमाग  में  ताजगी  जाती
 है  7  दिमाग  में  नई  चीज  कोई  पैदा  करनी

 है  तो  किताबें  नई  से  नई  पढ़ने
 को  मिलनी  चाहिएं।  ध्रघ्यक्ष  महोदय,
 झपकी  प्रत्यक्षता  में  यहां  पर  जो
 लाइब्रेरी  है  उस  पर  हम  लोगों  को  गे

 हैं।  हम  राज्यों  से  यहा  जाए  है।  उनके

 मुकाबले  में  यहां  का  पुस्तकालय  बहुत  ही
 अच्छा  है।  लेकिन  डिस्ट्रिक्ट  हुडक्वाटजे,
 बड़े  बडे  कस्बों  और  गांवों  में  कोई
 लाइब्रेरी  नही  है।

 सरकार  ने  एक  पद्धति  बना  रखी
 है  कि  जब  वह  अपनी  जिम्मेदारी  को
 टालना  चाहती  है,  तो  वह  एक  बोर्ड  बना
 देती  है।  हांलाकि  शिक्षा  मंत्री  ने  बडी
 कुशलता  के  साथ  कहा  है  कि  हम  अपनी
 जिम्मेदारी  गो  बचना  नहीं  चाहते  हैं,
 लेकिन  जब  कभी  हम  इस  बारे  में  कोई
 प्रश्न  करेंगे,  तो  वह  जवाब  देंगे  कि  एक
 आटो नो मस  बोर्ड  काम  कर  रहा  है,  उसके
 मामलों  में  हस्तक्षेप  कर  ने  का  हमारा
 कोई  ऑँधिकार  नहीं  है।

 ये  सारे  बोर्ड  एक  ही  तरह  के  बनाएं
 जाते  है  उनमे  सेक्रेटरी  शादी  कुछ  सरकारी
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 अधिकारियों  कौर  कुछ  प्रोफेसरों  को  रख
 लिया  जाता  है।  लेकिन  हम  देखते  हैं  कि
 जो  लोग  सेवा  करना  चाहते  हैं,  कौर
 जिन  को  फुर्सत  होती  है,  उन  को  तो  बोर्ड
 में  नही  लिया  जाता  है,  मगर  जिन  लोगों
 को  पहले  से  ही  बहुत  काम  होते  हैं,
 उनको  बोर्ड  का  सदस्य  बना  दिया  जाता

 है  ।  इस  लिए  प्रा वश्य कता  इम  बात  की
 है  कि  जो  लोग  सेवा  में  नहीं  है,  जो
 टियर  हो  चुके  हैं  जो  साहित्यकार  या
 फिलासफर  हैं,  जो  इस  क्षेत्र  मे ंकाम  करता

 चाहते  हैं,  उन  को  बोर्ड  का  मेम्बर  बनाया

 जाए  1

 जिन  सरका ने  अधिकारियों  को
 बोर्ड  का  मेम्बर  बताया  गया  है,  उसे  को
 मीटिंग  में  भाग  लेने  के  लिए  कलकत्ता
 जाना  होगा  जब  वे  थके  मादे  कलकत्ता
 पहुंचेंगे,  तो  े  बो  के  डिडक्शन  में  ठीक

 तरह  से  भाग  नहीं  ले  पाएंगे।  इस  बिल
 में  यह  व्यवस्था  भी  की  गई  है  कि  पत्थर
 कोई  बोर्ड  का  सदस्य  स्वयं  उसकी
 मीटिंग  में  न  जा  सकें,  तो  वह  किसी
 अन्य  व्यक्ति  को  उस  मीटिंग  में  जाने  के

 लिए  एथाराइज  कर  सकता  है।  इसका
 नतीजा  यह  होगा  कि  कई  दफा  सेक्रेटरी

 खुद  नहीं  जाएंगे  और  सपने  ब्रिज

 सुपरिंटेंडेंट  को  मीटिंग  में  जाने  के  लिए
 कह  देगें।

 जैसा  कि  मैंने  कहा  है,  जित  लोगो
 को  अन्य  कामों  से  फुरत  नही  होतो  हैं,
 उनको  ऐसे  जोड़ों  का  मेम्बर  बना  दिया
 जाता  है।  इसमे  व्यवस्था  की  गई  है  फि
 इस  बोई  मे  छः  सदस्य  सेंट्रल  गवर्नमेंट
 के  द्वारा  नॉमिनेट  किए  जाएगे।  मैं  फिर
 निवेदन  करना  चाहता  ६  कि  जो  लोग
 रिटायर  हो  चुके  हैं,  जो  एजूकऊेगनिस्ट,
 साहित्यकार  शौर  विद्वान  हैं,  (जिनको  राज
 कोई  शौर  काम  नहीं  है,  उन  को  बोर्ड
 का  मेम्बर  बनाया  जाएं।  एजुकेशन
 सेक्रेटरी  और  फिनांस  सैलेरी  इरादी
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 [at  मूल  चन्द  डागा]

 सरकारी  पदाधिकारियों  को  इस  विषय
 में  कोई  ट्रस्ट  नहीं  होता  है  ry  उन  को

 तो  सिर्फ  टी०  ए०  कौर  डी०  ए०  कमाने
 सेकी  ई  इन्टरेस्ट  होता  है।  इसलिए  जिन
 लोगो  को  इनमें  दिलचस्पी  है  बौर  जो

 मिशनरी  भावना  से  काम  करते  हैं  उनको

 इस  बोरा  मे  काम  करते  का  मौका  देना

 चाहिए  |

 कम  बिल  में  कहां  गया  है  कि  इस
 बोर्ड  में  देश  की  यूनिवर्सिटियों  में  से
 किमी  एक  का  प्रतिनिधि  भी  होगा।
 क्या  यह  जरूरी  है?  जो  बडे  लेखक  हो,
 जो  राज  सर्विस  में  न  हो  उन  को  बोई
 का  मेम्बर  बनाना  चाहिए।  अधिकतर
 एम०  पीज०  तो  ऐसे  बीड़े  भें  काम  करने
 की  स्थिति  में  नहीं  होते  है।  उदाहरण  के

 लिए  जब  श्री  इंद्रजीत  गुप्त  रिटायर

 हो  जाए  बहुत  बढ़े  हो  जाए  तो  बीस
 साल  के  बाद  उनका  फेम  बीड  में

 मेम्बर  बना  दिया  जाण।  दस  वक्त  ता

 ऐसे  लाग  ते  पालियामट  को  छोडेंगे  और
 न  बोई  की  मीटिंग  में  जाएगे।  क्योंकि

 राज रे  विक  कामों  में  उन  को  अधिक  नि

 होती  है।  ला  मिनिस्ट्री  न  ऐसे
 बो  बनाने  का  यह  तरीका
 प्रक्रिया  हुआ  है  कि  एक  सरकारी  टीम
 इकडेठी'  कर  दी  जाये  1  वे  लाग  हवाई  जहाज
 में  कलकत्ता  जायेगे  |  वहा  मीटिंग  होगी  फिर
 लच  होगा  श्लोक  उन  +'  बाद  कह  दिया  जायगा
 कि  अ्रपुक  भ्र मुझ  डीसी  लिये  गये  है  ।  इस
 लिए  यह  जरूरो  है  कि  जित  लोगो  को  से  हत्या
 में  रुचि  है,  उन्हीं  को  इस  बोर्ड  का  मेम्बर  बताया
 जायें  ।  मेरे  जैसे  लोगा  का  उसका  मेम्बर
 बनाने  की  ज़रूरी  नही  है  ।

 सरकार  नैयर  सोचा  कि  यह  बाई  बहुत
 लम्बा  चौड़ा  होगा  उत  में  चा नीम  मेम्बर
 होगे,  इस  लिए  उस  ने  एक  एग्जीक्यूटिव
 कौंसिल  बनाने  की  व्यवस्था  भी  कर  दी  है।
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 सकार  कानून  को  इतना  लचीला  ललन  तो

 है  कि  सारी  पाव  एक्जीक्यूटिव  एवं-
 रिलीज़ को  द ेदी  जाती  हैं।  इसलिए  मैंने

 हर  बात  में  डेलिगेशन  श्राफ  पावर्ज  की  व्यवस्था
 की  गई  है  ।  इनमें कहा  गया  है

 “The  Board  shall  meet  at  such
 times  and  places  and  shall,  subject
 to  the  provisions  of  sub-sections
 (2),  (3)  and  (4),  observe  such  rules
 of  procedure  in  regard  to  the  tran-
 saction  of  business  at  its  meetings
 including  the  quorum  at  meetings,
 as  may  be  provided  by  regulations
 made  under  this  Act”

 कितना  अच्छा  कानून  बनाया  गया  है  कि
 एक्पोस्पटिव  एयारिटी  पते  हन  बना  कर
 यह  फैसला  करेगी  कि  कब  मीटिंग  करनो  है,
 कहा  मीटिंग  करता  है  उस  में  क्या  डीलक्स
 करता  है.  और  कितना  खर्चा  करता  है,
 सरदी  -  मसूरी  या  लखनऊ  विरहे  कही  भी
 मीटिंग  बुलाई  जा  सकती  है  ।  हमारे  राज-
 स्थान  में  नेसन मर  में  चाँदनी  रात  में
 मीटिंग.  बुलाई  जा  सकती  है  a  मैं
 समझता  है  कि  सरकार  जब  कोई  कानून
 बताये  तो  उम्र  में  सरकारी  भ्रप्निकारियो  को
 यह  अ्रधिकार  न  दे  दिया  जाये  कि  वे  नियम
 बना  कर  जिम  तरह  चाहे,  उस  तरह  काम
 चलाये  ।  इस  तरह  खर्चा  बहुत  बढ़  जायेगा  1

 इस  बिल  में  कहा  गया  है

 “If  any  member,  being  an  officer
 of  the  Government,  is  unable  to
 attend  any  meeting  of  the  Board,
 he  may  with  the  previous  approval
 of  the  Chairman,  authorise  any  per-
 son  in  writing  to  do  so”

 इस  तरह  तो  कोई  सरकारी  अधिकारी  अपने
 पिया  को  भेज  देगा  ।

 इस  में  यह  व्यवस्था  भी  की  गई  है

 “The  Board  may  associate  with
 itself  m  such  manner  and  for  such
 purposes  as  may  he  provided  by
 regulations  made  under  this  Act,
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 any  person  whose  assistance  or  ad-
 vice  it  may  desire  in  performing
 any  of  its  functions  under  this  Act.”

 श्री  भ्राप  ने  और  तीसरी  पावर  क्‍या  दी

 है  कि  बोर  की  जब  इच्छा  हों  कि  हम  को

 फिल्म  सेक्टर्स  को  शामिल  करता  है  तो  उन

 को  शामिल  कर  लें,  वह  प्रा जां यें।  यू  कन

 उछसोशिएट  एनी  मेम्बर  ।  कोई  गाइड  लाइन

 नहीं  रखी  गई  है  in  इतना  बरच्छा  कानून  यह
 आपने  बनाया  है  ।  ज्वाइंट  कमेटी  ने  कानून
 बनाते  समय  यह  सोचा  था,  आखिर  कानून
 की  मंशा  यह  होती  है  कि  जिस  के  प्रकार

 एग्जीक्यूटिव  प्राफिमसर  को  क॒छ  बांधा  जाय

 और  इस  में  उन  को  खुली  छूट  है  t  ak

 आदरणीय  प्रोफेसर  साहब,  यह  श्राप  का  काम

 नहीं  है,  यह  काम  है  ल/छिंपाटे मेंट  का।  श्राप
 माफ  की  जिए,  यह  तो  कानून  ऐसा  बनाया  है
 शक  ज॑से  नियम  वे  बनाना.  चाहें
 बना  लेंगे  कौर  सारे  अधिकार  उन  के  पास

 होंगे  ।  उस  में  आपका  खर्चा  बहुत  होगा
 बेहतर  यह  होगा  कि  आप  नया  तरीका

 निकालिए।  एमर्जेसी  के  बाद  पुरानी  चाल  को
 छोड़  दीजिए।  मिशनरी  स्वीटी  जिन  की  हो,
 वाल ट्री  सर्विस  भ्रामक  करते  को  जो  तैयार

 हों  उन  को  ले  आइए  ।

 SHRI  SOMNATH  CHATTERJEE
 <Burdwan):  Mr.  Speaker,  Sir,  this
 Bill  is  an  example  of  how  a  national
 institution  like  National  Library  is
 being  bureaucratically  sought  to  be
 dealt  with  against  the  preponderence
 of  opinion  of  all  sections  of  the  people
 who  have  taken  the  trouble  of  appear-
 ing  before  the  Joint  Committee,  giv-
 ing  their  views  and  submitting  me-
 moranda,  We  should  look  at  the  Na-
 tional  Library  ag  a  national  centre  of
 learning,  as  a  unique  seat  of  research
 and  reference  from  the  national  point
 of  view.  The  approach  should  be  to
 look  at  it  as  g  national  repository  of
 the  production  of  intellect,  wisdom
 and  creative  genius,  as  one  of  the

 a
 of  the  Joint  Committee  has
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 The  Bill  was  introduced  in  the
 House  in  December,  972  when,  in
 view  of  the  opposition  or  the  submis-
 sions  that  we  had  made  from  this
 side  of  the  House,  the  Minister  was
 good  enough  to  adjourn  the  debate  on
 that  day  and  refer  the  Bill  to  a  Joint
 Committee,  But  we  find  that  there  is
 no  structural  alteration  so  far  as  the
 initial  proposals  were  concerned.  Some
 of  the  previous  lacunae  have  been
 sought  to  be  filled  in,  Still  we  are
 opposed  to  the  very  method  which  is
 now  sought  to  be  adopted  and  laid
 down  in  the  Bill  as  to  how  in  future
 the  affairs  of  the  National  Library
 should  be  looked  after  or  managed.

 The  only  real  change  that  has  been
 made  is  that  the  Joint  Committee  has
 appreciated  the  relationship  of  this
 Library  os  a  unique  seat  of  learning
 with  the  city  of  Calcutta  and  we  are
 happy  about  that.  It  has  now  been
 provided  that  the  location  will  be  at
 Calcutta,  There  is  an  addition  of  the
 words  “of  India”  after  National  Li-
 brary  and  we  only  hope  that  addition
 of  these  words  will  not  be  in  name
 only.

 There  have  been  serious  comp'aints
 about  the  functioning  of  the  National
 Library  some  time  past  because  of
 purely  personal  intrigues.  machina-
 tions,  rivalries,  complaints  and  cross-
 complaints  that  were  made  because
 of  the  disputes  between  the  Librarian
 and  the  then  Deputy  Librarian  and

 the  Assistant  Librarian.  The  Govern-
 ment  had  appointed  a  very  important
 Committee  and,  when  I  say  ‘import-
 ant’,  it  is  because  of  the  constitution
 of  that  Committee  under  the  chair-
 manship  of  Dr.  Jha  to  go  into  the
 working  of  the  National  Library.  This
 reviewing  committee  headed  by  Dr.
 Jha,  the  former  Vice  Chancellor  of
 the  Banaras  Hindu  University  made
 several  recommendations  which,  ac
 cording  to  them,  would  have  improv-
 ed  the  working  of  the  National  Li~
 brarv.  I  am  going  to  read  some  of
 the  basic  recommendations  of  this
 Committee  which  consisted  of  Dr,  Jha,
 Prof.  Hiren  Mukherjee  and  other
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 eminent  scholars  and  academicians,
 the  Vice-Chancellor  of  the  Bangalore
 University,  the  Director,  Mr.  Kesha-
 van  and  also  the  Government  nomi-
 nees,

 This  Committee  primarily  recom-
 mended  that  st  should  be  under  the
 Central  Government,  that  its  histori-
 eal  backgroung  should  not  be  disturb-
 ed,  that  ४  should  continue  to  remain
 as  q  department  of  the  Education
 Ministry  of  the  Central  Government
 and  that,  instead  of  an  Advisory
 Council  there  should  be  a  Governing
 Council]  with  certain  semi-autonomous
 powers  to  deal  with  the  day-to-day
 administration  and  functional]  matters
 of  the  Library  and  to  implement  its
 policies  The  second  major  recom-
 mendation  was  that  there  should  be  a
 Director  of  the  Library  who  will  have
 a  status  equivalent  to  that  of  a  Vice-
 Chancellor  of  a  University  None  of
 these  recommendation;  has  been  ac-
 cepted,  except  that  there  is  going  to
 be  a  Director  of  the  National  Library
 ‘We  had  expressed  this  grievance  on
 the  last  occasion  when  the  Bill  ‘was
 debated  and,  after  the  form  in  which
 it  has  cOme  out  of  the  Joint  Com-
 mittee,  we  would  like  the  Hon.  Minis-
 ter  to  tell  us  why  it  has  not  been  pos-
 sible  for  the  Government  to  accept
 the  recommendation  of  the  Jha  Com-
 mittee  which  went  into  the  matter  in
 much  greater  depth  than  a  Joint  Com-
 mittee  would  do,  They  made  certain
 specific  recommendations  with  regard
 to  the  future  management  and  func-
 tioning  of  the  National  Library.  Now,
 why  does  the  Central  Government
 want  to  absolve  itself  of  the  direct
 responsibility  of  management  and
 control]  of  this  National  Library?  It
 owes  this  explanation  to  the  country
 because  I  believe  the  Government
 will  admit  this  much  that  the  Na-
 tional  Library  at  Calcutta  is  the  Na-
 tional  Library  of  India,  We  want  that
 there  should  be  better  library  facili-
 ties  and  that  there  should  be  better
 and  better  regional  libraries;  but  it  is
 not  a  question  of  any  parochial  anp-
 roach  After  all,  we  have  said  that
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 in  view  of  the  association  of  the  city
 of  Calcutta  with  this  particular  Li-
 brary;  now  that  it  has  been  made  the
 National  Library,  it  should  continue
 to  be  located  at  Calcutta,  and  this  has
 been  accepted.  We  want  better  ऑन
 brarieg  in  different  places  and  better
 library  facilities  in  even  rural  areas,
 but  that  is  not  the  point,  The  point
 fs  why  the  Central  Government
 wishes  to  absolve  itself  of  direct  res-
 ponsibility  for  the  management  of  this
 institution.  The  apprehensiOn  js  this
 —that  the  Government  wants  to  find
 out  a  scape-goat  for  the  future  mis-
 management  of  this  library;  they  want
 to  disown  their  responsibility  for  the
 management  of  this  institution,  We
 are  not  enamoured  as  such  of  Central
 Government  control  but  we  have  got
 very  great  apprehensions  about  what
 is  sought  to  be  substituted  in  its  place:

 Now,  the  proposal  js  to  form  a  Board
 which  will  consist  of  29  Members.  The
 recommendation  of  the  Review  Com-
 mittee  was  that  persons  like  eminent
 Professors,  responsible  and  _  distin-
 guished  educationists,  administrators
 of  proven  worth  and  of  an  academic
 bent  of  mind  and  scientists  should  be
 taken  into  the  Governing  Council.
 That  was  their  recommendations,  but
 now  they  are  not  having  8  Governing
 Council,  On  the  other  hand,  the
 Board  will  consist  of  29  Members  sup-
 posed  to  be  representing  different  in-
 terests,  In  some  cases,  the  States  will
 make  the  selection;  in  some  cases,  the
 Central  Government  will  make  the
 selection  and  in  some  cases  other
 authorities  or  agencies  will  make  the
 selection  The  Central  Government  is
 trying  to  make  this  Board  autonomous
 with  29  people!  How  difficult  will  it  be
 for  these  people  to  meet  and  chalk
 out  an  integrateq  policy,  having  no
 common  basis  except  membership  of
 this  Board!

 2  hee,

 Along  with  this,  what  is  proposed’
 is  to  have  an  Executive  Council  with
 nine  persons  and  this  Executive  Coun.
 cil  has  no  assigned  job  under  the
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 statute;  they  will  only  assist  the
 Boerd  in  the  exercise  of  its  powers
 and  in  the  performance  of  its  duties
 under  this  Act,  and  exercise  such  of
 the  powers  and  perform  such  of  the
 duties  of  the  Board  as  may  be  pres-
 cribed  or  as  the  Board  may  delegate
 to  it.  Therefore,  how  do  we  stream-
 line  the  administration  of  the  National
 Library?  How  do  we  expect  to  achieve
 a  proper  scholastic  approach,  if  that
 is  the  word  to  be  used,  proper  app-
 roach  of  persons  who  should  be  there
 as  recommended  by  the  Review  Com-
 mittee?  How  is  that  sought  to  be
 achieved?  Kindly  see  this.  Different
 types  of  interests,  all  sorts  of  influen-
 ces,  are  sought  to  be  hroughtin  in
 the  matter  of  selection  of  the  mem-
 berg  of  this  Board,  And  what  are  the
 criteria  for  membership  of  the  Execu-
 tive  Council?  No  criteria  are  indicat-
 ed  in  this  Bill.  Instead  of  the  Central
 Government  with  the  Minister  at  the
 head  being  directly  responsible  for
 its  day-to-day  functioning,  we  are
 going  to  have  29  plus  9  in  29,  all  sorts
 of  interests  are  intended  to  be  brought
 in  plus  nine  to  represent  unidentified
 interests—,  that  is  to  say,  38  persons.
 There  are  bound  to  be  stresses  and
 strains  and  pulls  and  pushes  in  the
 future  administration  of  this  National
 Library,  There  is  no  question  of  any
 political  consideration  here  We  do
 Not  want  to  approach  it  from  that
 point  of  view  at  all.  We  are  trying
 to  Jook  at  it  from  the  point  of  view  of
 having  a  real  National  Library  for
 this  country  Now,  by  absolving  it-
 self,  by  getting  rid  of  its  direct  res-
 ponsibility,  the  Central  Government,
 I  think,  is  not  achieving  what  every
 one  of  us  really  wants  to  achieve.  I
 am  not  imputing  anything  else.  I  only
 request  the  hon  Minister  to  see  whe-
 ther,  by  this,  he  is  really  accepting
 the  spirit—not  the  terms,  surely  not—
 of  the  Jha  Committee’,  recommenda-
 tions,  By  this,  are  they  accepting
 what  has  been  almost  unanimously
 stated—this  is  what  I  understand  from
 the  report?  I  was  not  a  member—by
 all  the  members,  witnesses  and  all
 those  persons  who  had  appeared
 887  L.S.—2.
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 before  the  Joint  Committee?  Why  this
 two-tier  system  of  administration?  I
 would  request  the  hon.  Minister  to
 tell  us  about  this.  When  we  are  going
 to  have  a  Governing  Body  and  a  Di-
 rector,  why  should  there  be,  in  bet-
 ween,  an  Executive  Council  with  nine
 Members,  qualifications  of  whom  are
 not  known?  This  diarchial  system  of
 administration  in  a  body  like  this
 will  not  help.  That  is  our  respectful
 submission,  and  I  request  the  hon.
 Minister  to  give  his  very  serious  con-
 sideration  40  this  I  know,  the  matter
 having  already  been  reporteq  by  the
 Joint  Committee,  his  hands  are  now
 tied  But  this  is  not  a  question  of  not
 coming  prior  to  that.  It  is  a  matter
 of  approach,  it  is  a  matter  of  policy,
 it  ig  a  matter  of  outlook,  how  you
 want  these  matters  to  be  dealt  with.

 You  can  see  some  basic  flaws  in  this
 Bill,  There  are  two  main  things  that
 a  library  in  a  country  _ilike
 ours  should  have.  First,  the
 necessary  funds  should  be  there.
 A  library  like  this  should  have  funds,
 apart  from  its  management  and
 control  What  about  funds?  That
 has  been  one  of  the  difficulties  in
 the  proper  growth  of  this  Library  in
 keeping  with  the  statute  of  this
 country.  There  are  a  large  number
 of  people  who  really  want  to  take
 advantage  of  this  Library.  People
 from  different  parts  of  the  country
 are  coming  to  Calcutta  to  study  in
 this  Library.  Considering  the
 miserable  condition  to  which  the
 Library  was  brought  because  of  the
 unfortunate  intrigues  and  all  sorts  of
 considerations  being  brought  to  bear
 on  the  functioning  of  this  Library,
 sOme  remedial  measure  was  neces-
 sary  About  availability  of  books  to
 this  Library,  there  is  a  law  thet
 copies  of  all  publications  should  be
 sent  there;  even  that  is  not  being
 carried  out.  That  is  our  information;
 if  I  am  wrong,  the  hon.  Minister  may
 correct  me.

 About  micro-filming,  they  have
 now  got  a  Xerox  machine;  whether
 that  is  sufficient  for  coping  with  the
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 task  there,  I  do  not  know.  This
 aspect  has  to  be  looked  into.

 Now  what  about  grants?  Kindly
 see  clause  22  of  this  Bill.  It  says:

 “For  the  purpose  of  enabling  the
 Board  to  perform  its  functions
 efficiently  under  this  Act,  the  Cen-
 tral  Government  may,  after  due
 appropriation  made  by  Parliament
 by  law  in  this  behalf,  pay  to  the
 Board  in  each  financial  year  such
 sums  of  money  as  that  Government
 considers  necessary  by  way  of
 grant,  loan  or  otherwise”.

 Who  will  be  controlling  the  purse?
 There  is  a  provision  for  framing  of
 the  budget  by  the  Board,  but  what
 is  this  budget?  The  framing  of  the
 budget  will  depend  upon  the  muni-
 ficence  or  the  lack  of  funds  from  the
 Central  coffers.  What  you  allot  to
 them,  whether  it  is  in  keeping  with
 the  requirements  of  the  National
 Library,  that  is  not  indicated.  It  is
 not  that  the  grant  will  follow  the
 budget.  Central  grant  will  not  be
 accordance  with  the  requirements  of
 the  Board.  The  Board  will  fix  its
 requirements,  they  will  draw  up
 their  policies  and  programmes  and
 they  will  quantify  the  amount  they
 will  need.  But  this  assistance  will
 not  follow  the  requisition  and
 requirements  of  the  Board.  The
 Board  will  have  to  cut  down  its
 programme,  policies  and  require-
 ments  on  the  basis  of  Central  Gov-
 ernment  assistance.  Therefore,  in  the
 main  sphere,  the  Central  Govern-
 ment  will  have  the  control.  They
 will  draw  the  financial  ambit  or  the
 jurisdiction  of  the  Board,  but  will
 make  over  the  power  in  this  indirect
 form  to  the  Board  just  for  the  yur-
 pose,  as  I  said,  to  disown  responsibi-
 lity  for  it,  for  a  national  institute
 like  this  and  may  be  for  finding
 scapegoats  for  the  mismanagement
 that  might  take  place  or  has  been
 taking  place.  These  are  matters
 which  are  agitating  our  minds.
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 With  your  permission,  Sir,  I  would
 like  to  read  from  the  Report  of  the
 Joint  Committee  a  portion  relating
 to  the  minutes  of  dissent  of  Shri
 Samar  Guha  and  others.  They  say:

 “The  present  National  Library
 Bill  has  been  opposed  by  the
 intellectual  community  of  Bengal
 and  other  part;  of  the  country.
 All  the  editorial  comments  of  the
 dailies  and  periodicals  made  ‘about
 the  Bill  are  against  it.  All  of  them
 opposed  the  proposal  for  assigning
 an  autonomous  status,  as  envisaged
 in  the  present  Bill,  to  the  National
 Library,  and  perferred  functional
 autonomy  délegated  to  it  through
 a  resolution  of  the  Government,
 instead  of  having  it  by  an  Act  of
 Parliament.  A  fear  has  been  ex-
 pressed  by  all  witnesses,  intellec-
 tuals  of  Bengal,  and  newspapers
 barring  that  of  a  microscopic  few
 that  this  present  Bill,  if  enacted,  it
 will  sweepingly  change  the  histori-
 eal  character,  fundamental  concept
 and  the  age-old  heritage  of  the
 National  Library  as  the  custodian
 ‘and  repository  of  the  creative  pro-
 duction  of  the  creative  minds  of
 OUr  COUNEDY:.0c. ed

 oe

 These  -are  apprenhensions  and
 these  are  not  motivated  appresen-
 sions.  I  hope,  the  hon.  Minister
 appreciates  that.  They  do  not  gain
 any  personal  benefit  out  of  that.  This
 is  prompted  by  considerations  for
 the  advancement  of  this  institution
 and  for  its  proper  maintenance.

 The  next  point’  which  is  of  great
 importance  is  the  question  of  staff.
 Previously,  there  was  no  provision,
 but  in  the  present  Bill,  the  provision
 that  has  been  made  is  for  transfer
 of  services  of  the  existing  employees
 to  the  Board  for  which  an  option  has
 been  given.  There  is  some  improve-
 ment  from  the  Bill  as  it  was  original-
 ly  drafted  and  introduced  in  the
 House.  The  option  that  is  being
 given  has  to  be  exercised;  we  would
 like  to  know  what  will  happen  to
 those  who  will  not  give  their  option.

 What  are  the  special  features  of
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 brining  these  staff  within  we  30874
 itself?  What  is  the  special  feature
 sof  converting  them  from  Govern-
 ment  employees  to  board  employees?
 What  are  the  special  circumstances
 necessitating  these  changes  to  be
 made?  Please  tell  us  about  these
 things  because  this  is  a  matter
 which  has  caused  a  _  great  deal  of
 justifieq  apprenhension  in  the  minds
 of  the  staff.  If  you  want  them  to  00
 their  best  work,  if  you  want  them  to
 do  dedicated  work,  etc.  don  not  dis-
 turb  whatever  little  of  freedom  they
 are  enjoying  now.  Everybody  knows
 that  there  will  be  no  protection  ex-
 cept  Art,  3ll  and  even  that  may  go
 at  any  time,  we  don’t  know.  But  so
 Jong  as  it  is  there,  why  should  any-
 body  be  deprived  of  his  right  as
 Government  servant,  it  is  not  that  we
 enjoy  any  great  rights  under  our
 Constitution?  These  are  the  points
 which  I  request  the  hon.  Minister  to
 take  into  consideration  and  do  the
 needful.

 Sir,  the  approach  here  seems  to  be
 to  equate  the  national  library  with
 any  other  production  units  like
 Hindustan  Steel  or  any  other  auto-
 nomous  body.  That  should  not  be
 the  approach.  In  these  fields,  Gov-
 ernment  sets  up  a  corporation  or  a
 company  where  some  expert  ap-
 proach  has  to  be  given,  where  it  is
 not  possible  to  look  after  day  to  day
 alfaiis  of  production  or  ocmmercial
 unit  or  manufacturing  unit,  ete.  But
 here  that  sort  of  approach  will  not
 do.  Here  is  a  National  Library  which
 everybody  looks  up  to  with  pride  and
 with  satisfaction.  It  shoulq  be  a  real
 seat  of  learning,  a  unique  centre  of
 research  We  should  be  able  to
 attract  people  from  outside  the  coun-
 try  also.  But  it  is  handicapped  by
 mismanagement  ‘and  by  lack  of
 finance  and  so  on.  Now  the  Central
 Government’  in  its  wisdom  says  that
 it  will  have  no  responsibility,  but
 this  will  be  left  to  these  29  plus  9,
 that  is,  38  masters.  We  don’t  want
 38  masters  of  national  library  of  this
 country.  Therefore,  I  request  the
 hon.  Minister  to  consider  these  points
 and  see  that  these  metters  which

 '
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 agitate  the  minds  v.  geople  are  look-
 ed  into  and  proper  steps  taken.

 There  is  the  Pearey-Mohan  Lib-
 rary  of  Uttarpara  with  important
 and  are  manuscripts  and  documents,
 which  are  well-known,  It  is  a  uni-
 que  library.  For  lack  of  proper
 maintenance,  proper  financial  sup-
 port,  there  is  very  great  danger  of
 these  national  assets  being  wasted.
 The  hon.  Minister  should  take  steps
 to  see  that  those  national  asscts  are
 properly  protected  and  preserved.
 They  should  be  taken  to  the  National
 Library  which  could  properly  pre-
 serve  them.  The  Library  of  Bangiya
 Sahitya  Parishad  is  also  a  very  uni-
 que  institution.  I  am  sure  the  hon.
 Speaker  Knows,  about  that.  The
 hon.  Minister  knows  about  it.  The
 same  is  with  regard  to  Asiatic
 Society  Library.  Many  families  have
 donated  their  libraries  and  family
 books  like  the  fumilies  of  Sir  Asu-
 tosh  Mukherjee,  Dr.  Tej  Bahadur
 Sapru,  etc.  They  have  donated  them
 with  the  object  that  the  Government
 ef  India  will  take  direct  responsi-
 bility.

 As  one  of  the  Members  of  the
 Joint  Committee  has  pointed  out  why
 should  you  substitute  the  recipients
 of  the  gifts?  29  plus  9  is  a  very
 doubtful  number  to  bring  about  any-
 rea]  change  in  the  situation.

 With  these  words,  I  conclude.

 SHRI  B.  ्  NAIK  (Kanara):  Mr,
 Speaker,  Sir,  I  rise  to  support  this
 Bill  though  many  of  us,  since  this
 is  situated  in  Calcutta,  for  right
 historical  reasons,  have  not  been  able
 to  visit  this  National  Library,  The
 reputation  of  thig  Library  is  very
 far  flung.

 Sir,  I  have  certain  reservations
 regarding  the  recurrent  problems  on
 our  constitutional  handicaps  that,
 leaving  aside  the  National  Library,
 we,  here,  in  Parliament  and  the
 Centre  cannot  do  much  about  lib-
 raries  in  this  country  as  a  whole  and
 the  library  movement  in  particular

 Ore,
 hon,
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 in  this  country  because  of  the  fact
 that  the  libraries  have  been  included
 ‘under  Entry  42  in  the  State  List  in
 the  Seventh  Schedule  of  the  Conati-
 tution.  Our  learned  Minister,  in  a
 way,  has  virtually  put  a  stop  to  the
 Library  movement  in  this  country
 which,  I  think,  next  only  to  the  other
 movement  for  economic  betterment,
 is  one  of  the  most  important  aspects,
 of  which  any  Government,  more  80,
 a  democratic  representative  Govern-
 ment  should  be  most  particular.

 It  is  true  that  the  small  town
 libraries,  the  district  libraries  and,
 thereafter,  the  State  level  libraries—
 these  are  the  focal  points—attract
 perhaps  the  cream  of  our  intelli.
 gentsia.  I  do  not  understand  why
 these  elected  intelligent  readers  have
 been  classified  like  this  here.  There
 are  general  readers,  students—
 undergraduates  and  post-graduates—
 research  workers,  professional  men
 and  reputed  scholars.  00९8  the  hon.
 Minister  feel  that  this  cream  which
 exists  throughout  the  country  spread
 as  a  small  layer  through  two  or
 three-tier  systems  electing  their
 management  at  the  district  level  and
 the  district  Tével  managements  elect-
 ing  their  managements  at  the  State
 level  and  the  State  Jevel  manage-
 ment:  electinr  their  managements
 for  their  Nationdl  Library  to  give  it
 an  all-India  image,  all-India  repre.
 sentative  cheracter,  would  have  been
 very  difficult  for  about  a  million
 intelligent  readers  with  perspective
 who  know  their  responsibility  much
 more  than  many  of  us  who  have
 been  sitting  Nere  in  this  august
 House?  Then,  why  is  it  thaf—of
 course  the  burden  would  be  shifted
 to  the  Joint  Committee—List  Num-
 ber  I  and  List  Number  IT  of  the
 Seventh  Schedule  which  are  sorts  of
 toad  blocks  to  our  Library  move-
 ment,  cannot  be  appropriately  cor-
 rected?  And  why  is  it  that,  in  our
 country,  weé-fieve  treated  the  elected
 representative  as  a  poor  substitute
 for  a  nominated  person  constituting
 the  Board?
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 Mr.  Daga  hag  very  rightly  pointed
 out  the  evil  of  that  body.  I  would
 not  consider  that  fhe  officer  would  be
 irresponsible  enough  to  nominste  a
 peon  or  a  cook  or  an  astrologer  on
 the  Board.  How  do  you  then  expect
 a  Secretary  or  a  person  of  that  res-
 ponsibility  who  has  many  other
 things  to  do  to  effetcively  function
 on  your  National  Library?  The
 Board  meetings  most  probably  will
 have  to  be  called  at  Calcutta  and
 they  have  to  find  time  for  that.  Ia
 this  country  so  bankrupt  that  we
 cannot  give,  as  Shri  .Somnath
 Chatterjee  said,  21  07  29  people  to
 adorn  this  National  Library?  Is  it
 not  possible?  The  figures  are  not
 important  but  the  underlying  idea  is
 important.  Will  the  hon.  Minister,
 therefore,  kindly  give  us  a  promise
 that  the  constitution  of  these  lib-
 raries  will  be  made  representative  in
 character  and  principally  filled  in
 by  the  reading  public.

 When  I  see  the  Library  Bill—with
 due  apologies  to  the  labours  of  the
 Joint  Committee  which  went  into  it.
 It  has  been  hanging  for  the  last  4-5
 years  since  its  Introduction  in  1976
 I  fee)  that  it  seems  to  have  been
 drafted  By  some  book-worm  working
 m  Shastr:  Bhavan  in  the  Ministry  of
 Education  and  thé  book  worm  is  in-
 habiting  not  the  books  of  the
 National  Library  but  the  files  of  the
 Education  Ministry  and  the  bureau-
 cratic  atmosphere.  A  fileeworm
 would  be  a  more  appropriate  word.

 1  would  request  an  eminent  edu-
 caticnist  like  Prof.  Nurul  Hasan  to
 pull  out  this  library  from  the  morass
 it  has  been  put  in  because  of  the
 Jong  history  through  which  this  Bill
 has  gone,

 Further,  Sir,  progressively  in  this
 decade  or  in  the  last  twenty  to
 twenty-five  years  the  library-goers
 have  decreased  in  number.  The
 serious  student  reads  at  home  be~
 cause  of  the  competing  media.  Per-
 haps  the  figures  may  prove  contra
 but  if  the  hon.  Minister  compare  the
 literacy  percentage  in  this  country
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 awith  the  number  of  the  people  who
 go  to  the  Hbrary,  he  will  definitely
 find  there  38  no  parity  The  number
 as  less  now  It  28  understandable.
 There  is  the  canema  It  is  one  of  the
 most  powerful  media  of  education
 today—sometimes  of  anti-education.
 Tnere  is  the  television  in  the  hig
 cities  Of  course,  the  most  welcome
 are  the  art  galleries  78  it  not  possible
 that  this  national  library  also  caters
 to  these  various  positive  media  I
 do  not  mean  the  rubbish  that  goes  in
 the  name  of  cinema  Why  should  a
 good  segment  of  the  Indian  cinema
 also  not  be  kept  in  the  libraries  along
 with  the  books  that  are  goimg  to  be
 there

 MR  SPEAKER  Mr  Naik,  do  you
 want  that  cinema  sRould  be  in  the
 hbrary?

 SHRI  B  V  NAIK  _  Sir,  the  most
 advanced  libiaxies  are  no  more  the
 places  where  they  read  On  the
 other  hand,  they  put  on  the  ear-
 phone  and  go  on  histening  to  a  parti-
 cular  book  I  think  there  is  nothing
 wrong  and  as  a  powerful  medium
 there  should  be  no  mental  or  intel-
 Jectual  obstruction

 MR  SPEAKER  Now,  what  you
 say  ४७8  differen,  from  the  cmema?

 SHRI  B  तू  NAIK:  May  be  this
 idea  will  take  78  own  time

 SHRI  N  K  P_  SALVE  (Betul)
 May  be  people  at  the  end  of  the
 twenty-first  century  will  realise  that
 at  is  a  correct  idea?

 MR  SPEAKER  Mr  Naik  wants
 to  be  a  prophet

 SHRI  :  ए  NAIK  ‘Sir,  I  do  not
 now  whether  I  will  succeed  in  being
 a  prophet  But,  at  the  present  moment
 I  seem  to  be  rediculed  like  a  prophet

 Sir  another  point  I  would  like  to
 make  is  this  I  think  I  could  remem-
 ber  the  name  of  the  great  Librarian,
 Dr  Ranganathan,  who  has  given  the
 decimal  system  which  has  been  adopt
 ed,  as  far  as  I  know,  throughout  the
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 world  The  UNESCO  has  recognised
 his  ments  He  was  at  least  in  970s
 staying  in  Bangalore  We  have  contn.
 buted  to  the  world  Library  Science  in
 an  enormous  way  through  this  single
 individual  We  do  hope  that  such
 people  will  find  a  _  place  in  ths
 National  Library  Whith  due  deference,
 with  a  heritage  of  culture  of  Bengal,
 I  do  not  see  the  practicality  of  a  stu-
 dent  or  a  reader  who  is  studying  m
 Bangalore  or  in  Trivandrum  oeing
 able  to  go  to  Calcutta

 SHRI  SOMNATH
 You  can  go  to  Deli

 SHRI  8  ्  NAIK  No  People  cin
 not  afford  the  luxury  of  coming  even
 to  Delhi  o:  to  Bombay  or  Calcutta
 If  you  kindly  bear  with  my  analysis
 of  the  problem  you  will  find  that  my
 Solution  is  different  Why  dont  you
 kindly  im  order  to  take  the  benefit  of
 the  heritage  and  culture  of  Ci'cutta
 and  West-Bengal  arrange  fo.  ceitam
 scholarships  from  all  over  the  country
 from  the  various  paits  of  the  country?
 I  am  not  asking  for  a  branch  Mr
 Somnath  Chatterjee  I  am  not  asking
 for  a  branch  so  that  these  people  fiom
 far  off  places  can  benefit  from  that
 Ih  it  38  there  it  as  not  known  to  us
 To  that  extent  I  think  it  is  insignifi-
 cant  Kindly  make  it  more  significant
 so  that  a  large  number  of  people  will
 have  been  served  with  the  twin  objec-
 tives  of  making  access  to  the  excellent
 brary  and  the  collection  of  4  million
 books  aGailable  {o  the  people  all  over
 the  countrv  and  at  the  same  time  be
 sides  studying  the  art  hterature  cul-
 ture  and  heritage  of  Bengal  they
 would  also  have  the  feeling  of  national
 irtegration  J  do  hove  rather  than
 stick  to  this  top  obstacle  in  our  Con-
 stitution  that  this  Bill  will  not  put  an
 end  to  the  Library  movement  in  India
 because  we  may  call  them  a  intellec-
 tuals  or  any  other  names  but  these
 are  the  conscientious  ones  who  have
 got  to  be  cultivated  and  the  cost
 versus  benefit  ratio  is  going  to  be
 enormous  if  we  concentrate  upon  this
 reading  pubhe  They  wil]  be  our
 educators  of  the  future  and,  therefore
 t  hope  as  soon  as  possible  the  hon

 CHATIERJEE
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 Minister  will  come  up  with  a  scheme
 Or  a  programme  or  even  Resolution
 like  the  Road  Development  Resolu
 tion  which  we  considered  for  trans
 port  so  that  the  Library  movement  in
 this  country  38  built  up  and  fostered
 I  support  the  Bull

 SHRI  H  N  MUKERJEE  (Calcutta—
 North  East)  Mr  Speaker,  Sir,  I  con-
 fess  that  having  been  out  of  town  for
 several  days,  I  have  been  taken  some
 what  by  surprise  by  this  Bill  coming
 up  sharply  this  morning  But  I  we!-
 come  this  opportunity  in  spite  of  cer
 tain  handicaps  I  am  suffering  from  at
 moment,  I  welcome  this  opportunity
 of  taking  part  in  this  debate  because
 I  have  been  assomated  with  this  sub-
 ject  and  the  reconstruction,  so  to
 speak,  of  the  National  Library  for
 quite  sometime  now  ‘This  Bill,  as
 you  know,  has  been  hanging  fire  for
 long  enough  a  period  ‘The  National
 Library  Bill  1972,  wags  the  original
 caption  with  which  we  started  and
 the  preparation  of  this  Bill  had  been
 preceded  by  the  work  done  by  what
 was  known  as  the  Jha  Committee,  of
 which  I  had  the  privilege  of  having
 been  a  Member  This  Jha  Committee
 which  had  made  a  review  of  the  work
 of  the  National  Library  as  well  as  of
 Libraries  of  comparable  character  in
 other  parts  of  the  country  had  formu-
 lated  certain  conclusions  the  kernc!  of
 which  the  substance,  the  basic  con-
 tent  of  which  has  been  I  believe  taken
 over  by  Govesrnment  in  so  far  as  the
 formulation  of  this  Bull  is  concerned

 I  remember  that  when  we  thought
 of  the  problem  of  ihbrarics  in  our
 country  the  Nationa]  Iabrary  in  Cal.
 ecutta  occupied  a  large  part  of  the
 canvas  because  xt  inherited  what  had
 heen  the  collection  of  what  was  known
 as  the  Imperial  Library  in  the  British
 days  and  on  account  of  the  fostering
 support  which  was  given  to  it  by  such
 eminent  people  ag  Maulana  Abul
 Kalam  Azad  and  Jawaharlal  Nehru
 himself  the  lbrary  has  continued  to
 be  considered  to  be  the  focus  of  our
 national  library  movement  in  this
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 country  and  a  sort  ०  intellectual
 centre  from  which  would  emanate  in.
 fluences  which  would  make  for  a
 larger  and  more  comprehensive  intel-
 lectual  life  for  the  whole  of  the  coun-
 try

 Like  so  many  other  things,  what  we
 have  wished  for  does  not  appear  to  be
 achieved  and  the  National  Library
 falls  far  short  of  what  it  should  be  in
 a  country  of  our  sort  Bvt  things
 being  as  they  are,  the  National  Library in  Caleutta  has  come  to  be  considered
 to  be  the  repository  which  should
 be  taken  up  on  a  national  scale  tor
 development  as  the  principal  library
 which  corresponds  to  the  position  of
 Bibliotheque  Nationale  in  Paris  or  the
 British  Museum  in  London  or  the
 Library  of  Congress  in  Washington
 Our  National  Library  can  hardly  be
 named  in  the  same  breath  as  the
 Lenin  Library  in  Moscow  and  other
 libraries  I  have  just  mentioned  Even
 so  conditioned  as  we  are  the  National
 Library  in  Calcutta  is  the  best  we
 have  got  and  it  is  a  good  thing  that
 the  Jha  Committee  discovered  and
 the  Joint  Committee  which  went  into
 the  clauses  of  this  Bill,  gomg  round
 certain  parts  of  the  country  also  dis-
 covered  how  happily  there  38  not  a
 feelhng  of  jealousy  or  some  undesir.
 able  kind  of  competition  in  so  far  as
 the  Nationa]  Libiary  in  Calcutta  is
 concerned  on  the  part  of  comparable
 institutions  For  example  the  people
 in  charge  of  the  Royal  Asiatic  Society
 Library  in  Bombay  or  the  Connemara
 Library  in  Madras,  look  up  the
 Nationa]  Library  in  Calcutta  not  as  a
 rival  so  to  sprak  not  as  an  institution
 which  they  would  like  to  push  back
 and  surpass  in  so  far  is  their  own
 importince  i5  concerned  but  they
 look  upon  the  National  Luabrary  in
 Ca’cutta  as  more  or  less  the  first
 among  equal*  In  addition  to  that,
 the  National  Library  because  of  his-
 torical  reasons  has  got  the  largest  col-
 lection  of  books  manuscripts  period.
 cals  etc  that  we  have  in  this  country
 Therefore  7(  was  more  than  time  that
 something  was  done  to  rejuvenate  the
 National  Library,  because  it  had  got
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 into  a  very  bad  predicament  and  for
 many  years  now  it  has  been  hardly
 wander  any  direction  80  to  speak,  50
 that  it  has  continued  more  or  less  as
 a  run  of  the  mill  library  which  could
 hardly  perform  the  national  functions
 which  is  its  proper  task.  That  is  why
 it  is  terribly  :mportant  to  do  some-
 thing  about  the  National  Library  and
 at  long  last  |  hope  something  would
 be  done  by  Government  in  this  regard.

 For  so  many  years  now  we  have
 not  had  in  the  National  Library  a
 librarian  worth  speaking  of.  The  idea
 was  to  appoint  a  Durector  of  the
 Natioinal  Library  of  a  certain  status,
 of  a  certain  intellectual  calibre,  of  a
 certain  character,  which  would  com-
 mand  the  respect  of  intellectual  wor-
 kers  in  different  parts  of  the  country.
 But  for  a  long  time  now,  the  library
 has  been  run  by  more  or  less  glorified
 clerks.  I  mean  no  disrespect  to  the
 people  who  are  in  the  administration
 of  the  National  Library  there  on  the
 spot,  but  the  charge  of  a  library  of  this
 description  should  have  been  in  very
 much  more  capable  hands.  But  on
 account  of  a  variety  of  circumstances,
 we  have  found  the  National  Library
 Somehow  carrying  on  from  day  to
 day.

 am  sure  that  now  this  Bill  is  going
 to  be  put  on  the  Statute  Book,  some-
 thing  more  positive  is  going  to  be
 done.  The  Joint  Committee  had  de-
 cided  that  it  was  important  to  give  an
 autonomous  character  to  this  Institu-
 tion  so  that  the  National  Library  could
 function  as  a  real  intellectual  focus  end
 it  need  no  longer  be  under  the  thumb
 of  deputy  secretaries  or  even  under
 secretaries  from  Delhi,  operating  from
 a  long  distance  and  not  knowing  the
 real  problems  of  the  library  or  broad-
 ly  the  intellectual  life  and  needs  of
 the  country  The  library  should  be
 conducted  in  a  manner  which  would
 be  in  conformity  with  the  intellectual
 atmosphere  of  this  country.  And,
 therefore,  the  idea  was  that  there
 should  be  autonomous  board  which
 would  be  sufficiently  distinguished—
 intellectually  and  otherwise--and  that it  would  have  the  powers  which  the
 Gevernment  could  delegate  to  it.
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 There  have  been  some  questions
 asked  in  regard  to  how  the  autonomy
 should  have  been  organised.  There
 was  a  dispute  as  to  whether  it  shoud
 be  delegated  autonomy  or  statutory
 autonomy.  But  then,  Government
 discovered  that  delegateq  autonomy
 was  2  matter  which  could  not  be  defi-
 neq  in  precise  terms  of  legislation  and,
 therefore,  for  safety’s  sake,  the  autono-
 my  had  tobestatutory.  I  know  that
 there  was  in  the  minds  of  many  peo-
 ple,  not  only  in  Calcutta  but  elsewhere
 also,  a  certain  feeling  against  the
 idea  of  statutory  autonomy.  But  since
 autonomy  is  -न  J  feel  for
 myself  that  autonomy  in  an  intellec-
 tual  institution  of  this  sort  is  absoluie-
 ly  important—it  is  good  that  the
 legislation  now  delegates  to  the
 National  Library  the  autonomy  that
 it  should  have.  There  might  be  some
 improvements  made  in  regard  to  the
 composition  of  the  Board.  I  am  afraid.
 I  have  not  had  the  opportunity  of
 sending  any  amendments  in  that  re-
 gard.  I  do  not  know  whether  my  col-
 leagues  have  thought  of  some  sub-
 stantial  amendments  in  regard  to  the
 composition  of  the  Boarg  which
 would  be  running  the  Library  in  an
 autonomous  manner.  I  am  sure,  the
 Joint  Committee  had  gone  into  the
 matter  at  great  length  and  my  friend.
 the  Minister,  had  played  his  role  in  a
 manner  for  which  I  have  to  pay  com-
 pliments  to  him,  because  he  had
 shown  considerable  undestanding  of
 the  problem.  He  also  showed  under-
 standing  of  the  controversial  issues
 which  were  raised  and  he  was  ready  on
 many  occasions  to  yield  and  accept
 many  of  the  suggestions  that  were  put
 forth  in  the  Joint  Comraitice  proceed-
 ings.  I  am  happy  particularly  for  in-
 stance  when  I  find  that  in  the  Joint
 Committee  it  was  decided  and  that  has
 been  made  part  of  the  Bill  now,  that
 the  National  Library  at  Culcutta  would
 now  be  described  as  the  National
 Library  of  India.  I  know  that  parti-
 cularly  in  my  part  of  the  country,
 there  is  a  lingering  fear  that  Delhi
 might  have  all  kinds  of  intentions  in
 regard  to  the  National  Library  at  Cal-
 cutta.  In  my  part  of  the  country,
 there  has  also  been,  for  a  long  time,
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 a  suspicion  about  the  intentions  of
 New  Dethi  in  regard  to  what  happens
 in  that  region  and,  therefore,  there
 has  been  an  apprehension  that  per-
 haps  there  iw  an  idea  of  shifting  the
 National  Library  from  Calcutta  to
 somewhere  else.  We  have  heard  from
 time  to  time  that  in  certain  parts  of
 the  country,  there  is  a  grouse  that  the
 National  Library  is  situated  in  Cal-
 cutta  which  38  a  little  too  distant,  now
 not  as  central  as  it  used  to  be,  besides,
 for  a  variety  of  reasons,  Calcutta  is  a
 place  ६०  which  many  of  our  own
 people  have  begun  to  develop  a  kind
 of  allergy.  The  idea  .is  sometimes
 bruited  that  the  National  Librery
 should  be  shifted  from  Calcutta  to
 somewhere  else.  and  why  not  in  Delh
 because  everything  is  centred  in
 Delhi  now.  The  Minister,  however,
 came  forward  cordially  to  accept  the
 motion  that  was  made  in  the  Joint
 Committee  that  the  nomenclature
 should  be  National  Library  of  India
 just  as  we  have  the  National  Archive
 of  India.  And  the  very  nomenclature
 carries  a  certain  distinction,  almost  a
 kind  of  glory  which,  I  think,  would
 re-assure  the  people  in  my  region  thot
 there  is  no  intention  on  the  part  of
 the  Government  to  shift  the  library
 from  Calcutta  to  anywhere  else.  And
 the  Minister  also  went  out  of  his  way
 to  re-assure  in  the  House  and  else-
 where  that  the  National  Library  at
 Calcutta  would  remain  at  Calcutta  and
 there  is  no  intention  of  moving  it
 from  there.

 Now,  Sir,  we  have  found  the
 National  Library  in  such  doldrums
 that  itis  important  that  now  that
 this  bill  has  come  on  the  legislative
 anvil,  we  think  of  ways  and  means  of
 improving  its  working.  I  do  not  know
 if  you  have  had  any  recent  occasion  to
 go  and  see  the  National  Library  at
 work.  But  the  facilitie,  there  are  piti-
 ful.  They  are  wanting  in  some  of  the
 most  elementary  facilities  which  are
 available  to  anything  like  a  fairly  well.
 run  library  in  the  world,  not  to  speak
 of  the  more  sophisticated  institutions
 In  more  fortunate  parts  of  the  world.  |
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 But  in  our  country  also,  there  are
 ibraries  which  have  facilities  a  great
 deal  more  advanced  than  the  facilities
 available  in  the  National  Library.
 There  are  some  micro  filming  appa-
 ratuses  there,  but  they  are  very  inade-
 quate.  The  airconditioning  apparatus
 and  even  the  bindery  work  function  in
 conditions  which  are  pitiful  You  will
 find  yourself  in  a  most  distressing
 condition,  if  you  examine  the  manner
 in  which  the  very  valuable  books
 have  had  to  be  kept  because  of  lack
 of  facilities  which  are  comparatively
 easy  to  mobilize  in  Delhi,  but  probab-
 ly  not  so  in  Calcutta.  Calcutta,  at  one
 time  the  capital  of  this  country,  has
 now  got  into  such  a  predicament
 that  we  find  that  anything  does  for
 Calcutta;  and  even  the  National  Lib-
 rary  can  do  without  the  most  elemen-
 tary  facilities  for  a  library,  for  its
 preservation  and  for  its  activities  in
 various  departments—into  which  I  am
 afraid  T  do  not  have  the  time  to  enter.

 The  Jha  Committee  had  also  recom-
 mended  the  appointment  as  the  Diree-
 tor  of  the  National  Library,  a  person
 who  would  command  a  certain  intel-
 lectual  stature  in  the  country  and
 whose  being  there  would  mean  the
 National  Library  becoming  a  place  of
 intellectual  activity  which  would  shed
 some  radiance  on  our  intellectual  life.
 Government  has  so  far  been  unable
 as  far  as  I  can  understand,  to  get
 hold  of  a  director  of  an  adequate  cali-
 bre.  I  do  not  think  our  country  is  so
 denuded  of  talent  that  we  cannot  get
 very  good  people  to  run  this  Library
 and  to  be  at  its  head.  There  is  some
 symbolic  satisfaction  in  having,  as  the
 head  of  this  Library,  a  person  who
 would  have  the  status  of  a  vice-chan.
 cellor  of  a  university  who,  at  the  same
 time,  would  be  able  to  set  up  in  the
 National  Library  a  kid  of  an  intel-
 lectual  nucleus.  At-the  moment,  one
 of  our  National  Professors,  Dr.  Suniti
 Kumar  Chatterfee  has  got  a  place  in
 the  National.  {iprary  campus  'n  Cal-
 cutta,  from  Avhere  he  carries  on  some
 of  Anis  -attivities,  National  professors
 would  come  and  go,  but  there  are



 49  Natwnal  Library

 “ways  and  means  of  ufbzing  the  situa-
 tion  of  the  Library,  which  to-day  has
 got  a  farly  attractive  campas  in
 Belvedere  and  :ts  grounds,  which  as
 you  must  be  aware,  offer  very  com-
 medious  facilities  for  a  \ariely  of  good
 ~work,  Already  we  have  got  a  nuclus,
 ‘where  one  of  the  national  professois
 hag  got  a  place  to  work  from,
 ang  now  if  the  director  of  the
 Labrery  is  an  antellectual  of
 Ingh  emmmence,  and  if  around
 him  and  around  the  imstitution  which
 attracts  scholars  from  different  parts
 of  the  country  and  sometimes  from
 abroad,  there  develops  an  intellectual
 life,  at  would  be  glory  not  only  to  Cal-
 cutta  but  also  to  the  whole  country
 which  would  be  something  worthwhile
 having  It  will  then  truly  be  a  hbrary
 engaged  in  the  purveying  of  know
 ledge  which  is  power  and  knowledge
 of  the  forces  of  society  and  of  Ife
 which  enables  man  ‘o  overcome  all
 obstacles  in  the  way  of  the  construc
 tion  of  a  new  life  and  if  that  know-
 ledge  is  congealed  in  the  texts  which
 are  avajlable  in  the  library,  the  conn
 try  can  go  ahead  with  the  disseanna
 tion  of  that  kiowledge  and  with  the
 advancement  of  that  knowledge
 Therefore  all  the  jobs  that  the  county
 igs  now  adopting  as  a  matter  of  na
 tonal  policy  in  order  to  transform
 our  existence  would  get  a  lot  of
 assistance  from  the  work  which  c:n
 be  done  at  the  National  Library  It
 can  function  as  a  sort  of  a  national
 laboratory  in  a  wider  sense  without
 any  kind  of  a  partisan  proclivity  but
 in  a  comprehensive  manner  it  woul¢
 be  national  laboratory  for  seeing  to  it
 that  what  we  glean  becomes  power  {o
 change  society  in  the  manner  that  we
 demre  That  is  why  m  the  social  ct
 countries  they  have  placed  so  much
 rehance  on  the  development  of  lhra-
 ries  That  728  why  the  Lenn  Library
 mm  Moscow  has  become  one  of  the
 greatest  lubranes  if  not  the  grentest
 library  in  the  world  to-day  This  *
 whv  in  the  Soviet  Umion  there  AS  a
 wonderful  chain  of  libraries  all  over
 the  place  And  th  readershm  figure
 m  that  country  and  other  socialst
 countries  is  something  to  marvel  at
 And  this  happens  only  because  the
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 people  have  an  ache  for  Jearnng  In
 all  countrics  his  indeed  i8  the  case
 Our  people  in  the  villages  and  im  the
 countryside  are  supposed  to  be
 bemghted  But  they  want  water  in
 the  first  place  and  schools  in  the
 second  place  Their  two  prior  claims
 are  for  water  supply  and  for
 the  supply  of  school  tacihties
 Our  people  have  the  ache  for  learn
 ing  the  yearning  to  find  out  things,
 because  after  all  our  country  has  a
 tremendous  civilization,  a  legacy  of
 which  we  are  proud

 And  today  in  ihe  modern  context
 of  things  where  the  dynamism  of
 science  has  come  into  Play,  we  can
 have  a  new  kind  of  qualitative  intel-
 lectual  act  vity  and  for  which  the
 focus  would  be  places  like  the
 Nitfional  Libiary  Therefore  the  um-
 portance  of  the  National  Lun»brary  is
 such  that  something  must  be  done
 today  about  it  But  our  Nat  ona]  Lib-
 rary  has  been  in  doidroms  and  it  con-
 tinues  to  be  so  I  have  looked—I
 could  not  get  7  in  my  hurry—at  some
 recent  publications  which  are  not
 verv  recent  because  publications  are
 delaved  administration  reports  of  the
 National  Library  and  the  sorry  tale  of
 many  books  lost  and  only  some  books
 recovered  All  that  sort  of  thing  5
 extremely  unsiisfactors  And  we
 have  heard  of  one  time  allegations
 atout  the  losses  of  books  from  the
 custody  of  the  Librar  which  were
 extremely  disconcerting  I  cannot  go
 into  the  details  about  it  Some  of
 them  had  been  discussed  earher  m  the
 Jot  Selert  Committee  But  that
 apart  I  want  to  say  that  this  kind  of
 thing  has  gone  on  for  so  long  and
 we  have  found  that  some  of  the  people
 in  the  administration  of  the  Library
 are  for  quite  some  jears  now  hand
 in  glove  with  certain  interests  wh  ch
 are  trying  to  degrade  the  Library  to
 give  if  a  bad  name  and  thereby  enable
 It  so  to  speak  to  be  pushed  awav
 from  the  intellectual  map  of  this
 countrv

 We  find  for  instance  that  there
 were  some  reports  recently  about  the
 removal  of  the  Central  Reference



 £  4  National  Library  Bill

 {Shri  a  N.  Mukerjee]
 Library  from  Calcutta  to  elsewhere.
 But  I  am  glad  that  the  Minister  gave
 a  reply  recently.  I  noticed  the  reply
 in  this  House  that  the  Central  Refer-
 ence  Library  would  remain  where  it
 is  now.  I  say  fhis  because  there  was
 one  of  the  earlier  Deputy  Librarians
 who  was  perhaps  the  finest  library
 worker  in  the  National  Library  Cal-
 cutta,  Mr.  Chittranjan  Banerjee,  who
 was  put  in-charge  of  the  Bibliorgaph-
 cal  Section  and  know  that  the  Biblio-
 graphical  Section  was  doing  wonderful
 work.  He  has  retired;  he  has  left.  I
 think  he  has  gone  elsewhere,  I  do  not
 quite  know  where.  But  the  Biblio-
 graphical  Section  was  putting  out  its
 work  which  had  been  in  doldrums  for
 quite  a  long  time  and  it  started  doing
 much  better  work.

 The  Central  Reference  Library  und
 the  preparation  of  the  bibliography
 which  wauld  be  one  of  the  specialised
 jobs  of  the  National  Library,  Calcutta,
 for  which  there  is  a  demand  ali  over,
 in  @ifferent  parts,  in  many  foreign
 countries—there  is  a  lot  of  demand
 and  appreciation  for  the  bibliography-
 cal  work  which  is  done  in  the  National
 Library.  This  Section  should  certainly
 remain  there  and  all  the  facilities  that
 should  be  offered,  must  continue  to  be
 given.

 I  have  found  unhappily  that  there
 is  a  division  in  the  rankg  of  the  emplo-
 yees  and  the  unions  of  employees
 there,  and  it  has  not  played  the  role
 which  I  would  expect  in  a  plare  of
 intellectual  activity  like  the  Nationa]
 Library.  I  learn  that  there  are  diffe-
 rent  unions.  But  I  would  like  to  tell
 the  Minster  to  see  to  it  that  there  is
 no  attempt  to  discriminate  and  that
 wherever  thelr  employees  have  orga-
 nised  themselves  in  a  manner  which
 is  acceptable,  they  should  be  recognis-
 ed.  And  if  there  is  a  multiplicity  of
 unions,  there  is  no  harm  in  recogmis-
 ing  more  than  one  union,  becausz,  at
 any  rate  the  important  pois.  is  to  get
 fn  touch  with  all  the  employees  and
 to  eee  to  it  that  those  people  who  cre
 fm  favour  of  working  the  National
 Library  successfully,  and  are  making  9
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 good  job  of  whatever  the  mission  of
 the  National  Library  is  in  our  yiew,
 are  given  all  the  assistance  that  cag
 be  given.

 Then,  I  cannot  go  into  the  detail  but,
 there  are  certain  matters  about  which
 the  Ministry  has  to  apply  its  mind
 pending  the  setting  up  of  the  auto.
 nomous  board  and  pending  the  auto-
 nomous  board  actually  doing  the  job
 effectively,

 There  is  a  small  children’s  library
 in  the  campus  of  the  National  Library.
 I  do  not  quite  know  if  it  is  working.
 very  successfully,  because  I  have  not
 seen  it  in  recent  years.  I  would  Like,
 for  instance,  7)  view  of  certain  chil-
 dren's  libraries  elsewhere  having  also
 been  set  up,  in  view  of  certain  bal
 bhavans  and  other  institutions  becom.
 ing  an  all  India  reality,  in  view  of  the
 memory  of  Jawaharlal  Nehru  %eing
 associated  with  the  setting  up  ef  Balt
 Bhavans  in  many  parts  of  the  country,
 maybe,  the  children’s  Library  section
 in  the  National  Library  campus  might
 become  a  part  of  the  change  with
 which  we  could  link  the  chihiren’s
 library  movement.  The  dolls  museum
 in  Delhi  or  the  children’s  little  theatre
 idea  in  Calcutta  and  elsewhere  that
 we  have  got,  the  Bal  Bhavan  move-
 ment  and  the  children’s  library  move-
 ment  all  this  could  be  linked  together.
 The  National  Library  in  Calcutta  whose
 Children’s  Library  section  is  qufle  a
 different  thing  to  see  could  be  linked
 together  with  all  these  things.

 I  would,  therefore,  plead  that  in  so
 far  as  the  work  of  the  National  Li-
 brary  igs  concerned,  it  should  be  look-
 ed  after  carefully,  pending  the  auto-
 nomous  board  coming  into  the  picture
 and  facilities  which  are  at  least  essen.
 tial  for  any  major  library,  let  alone  a
 nation-*.  library,  should  5७  made  sure
 wt.

 So  far  as  air-conditioning,  micro-
 filming,  preservation  of  booka  and  all
 that  sort  of  thing  is  concerned,  every
 facility  must  be  guaranteed  and  the
 running  of  the  Library  should  also  be
 looked  into  carefully.
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 I  would  also  like  that  some  attention
 ig  given  to  the  idea  of  the  character
 of  a  national  library.  The  National
 Library  in  Calcutta  suffers,  from  my
 own  personal  point  of  view,  from
 being  a  place  where  even  the  average
 reader,  who  perhaps  needs  some  re~
 jaxation  reading,  who  wants  to  read
 some  fiction,  something  of  that  sort,
 also  goes  to  the  National  Library.
 Then,  there  are  under-graduate  stu-
 dents  who  also  go  to  the  National
 Library  because  of  the  paucity  of
 library  resources  in  other  paris  of  the
 city.  I  heve  a  feeling  thai  a  national
 library  ६०0  be  worth  its  salt,  to  be
 worth  its  dignity,  its  character  and  as
 a  national  focus  cannot,  at  the  same
 time,  invite  hords  of  other  people
 who  require  books  of  various  sorts,  for
 yarious  reasons,  for  relaxation  reading,
 for  under-graduate  study,  whatever
 else  it  may  be.  Relaxation  reading  is
 important;  under-graduate  study  is  im-
 portant.  But  a  national  library  is
 meant  for  something  else.  Relaxation
 books  should  also  be  there,  But  only
 for  the  record,  Whatever  is  published
 should  be  there.  Under-graduate  books
 should  also  be  there.  But  only  for  the
 record  There  should  not  be  conglo-
 wneration  of  people  crowding  the  place
 and  Crowding  out  the  real  reader,  the
 serious  student,  the  researcher,  the
 book  lover,  the  bibliophile  and  also
 the  people  from  abroad  who  should
 see  and  sometimes  work  in  our  Na-
 tional  library.  Therefore,  some  ways
 and  means  should  be  found  so  that  a
 readership  section  could  be  separated
 where  more  popular  books,  more  wide-
 lv  required  books,  can  be  put  while
 the  particular  national  collection  of
 books  remains  there  for  scholars  to
 come  and  examine  whenever  they  have
 a  need  to  do  so,

 This  aspect  of  the  matter  has  been
 hanging  fire  for  a  long  time.  There  is,
 I  know,  in  Calcutta,  a  great  deal  of
 feeling  that  in  the  absence  of  some-
 thing  like  the  Delhi  Public  Library,  in
 the  presence  of  only  locality  libraries
 which  are  not  good  enough,  in  view
 of  the  fact  that  the  university  and  the
 college  libraries,  even  though  they  are
 fairly  large,  are  not  adequate  to  meet
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 the  needs  of  Calcutta,  many  of  the-
 overflowing  population  of  Calcutta  go
 to  the  National  Library  and  crowd  the
 campus  for  no  reason  that  I  ean  under.
 stand,  for  no  reason  that  is  relevant
 to  the  existence  of  a  national  library.
 Therefore,  the  role  of  a  nationa]  library
 would  have  to  be  thought  over  very
 carefully  in  this  regard,

 Then  in  regard  to  the  movement,
 how  a  national  library  system  can
 develop  all  over  the  country  and  can
 also  emanate  from  the  National  Li-
 rary,  the  leadership  it  can  give.  At
 the  moment,  we  have  in  the  Nation!
 Library.  Calcutta,  the  collection  nf
 books  in  all  different  regional  langu-
 ages  But  it  may  be  that  we  can  have
 regional  libraries  on  a  much  bigger
 scale  in  different  parts  of  the  country
 orgamised  in  a  very  systematic  man-
 ner  and  there  might  be  a  Central
 library  of  regional  languages.  After
 afl,  that  would  be  without  manv  of  the
 more  valuable  books  which  have  been
 acquired  and  collected  by  the  National
 Library  because  of  its  long  history.
 But  now  we  can  go  ahead  perhaps.

 in  so  fay  as  our  regional  literatures
 are  concerned  because  they  are  grow-
 ing  m  large  numbers;  we  can  have
 these  libraries  in  different  parts  of  the
 country.  May  be,  in  three  or  four
 cities  in  India  we  could  have  Central
 Regione]  Language  Libraries,  but  that
 is  a  different  matter;  the  National  Li-
 brary  would  have  everything  At  the
 same  time,  in  order  to  have  regional
 libraries  which  would  have  a  special
 character  of  their  own,  we  could  have
 libraries  in  other  parts  of  the  country
 as  well  From  this  National  Library
 could  come  a  sort  of  leadership,  just
 as  the  University  Grants  Commission
 has  tried  to  distribute  its  largesse  to
 Gifferent  Universities  and  has  tried  to
 formulate  some  policies  in  regard  to
 intellectual  specialisation  in  one  Uni-
 versity  or  the  other,

 So,  the  Director  of  the  National  Li-
 brary  may  very  well  take  charge  ot
 the  duty  of  looking  after  the  develop-
 ment  of  libraries  in  different  parts  of
 the  country—libraries  of  varioug  sorts,
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 Mbraries  with  different  motivations,
 libraries  whose  content  would  be  dif.
 ferent  from  area  to  area.  The  whole
 Matter  would  require  thinking  over
 and  I  hope  my  friend  the  Minister
 ‘would  apply  his  mind  to  it.

 Then,  I  would  ask  the  Minister  to
 make  sure  that,  in  so  far  as  the
 worries  of  the  employees  are  concern-
 ‘ed,  those  worries  are  put  an  end  to
 definitively.  The  employees  tell  us
 repeatedly—and  I  can  understand  their
 anxiety—that  in  future,  after  having  a
 Board,  their  terms  of  employment
 would  differ,  that  they  will  no  longer
 ‘be  Government  servants  with  the  old
 status,  they  will  not  get  the  old  protec-
 tion  as  Government  servants,  and  that
 sort  of  thing  We  have  been  assured
 by  the  Minister  that  all  the  advantages
 of  being  a  Government  servant  would
 be  retained  absolutely  and  fully  even
 if  the  change-over  comes  to  take  place
 and  that,  being  employed  by  an  aulo-
 nomoug  Board  would  not  mean  any
 detraction  of  the  rights  and  privileges
 of  Government  servants  in  so  far  as
 that  goes  If  there  is  anv  clause  here
 which  could  be  amended  slighfly  in
 order  to  make  sure  that  the  worries
 of  the  employees  are  promptly  re-
 moved,  I  would  welcome  that  kind  of
 a  change  being  made  in  it  But  if  such
 a  change  is  unnecessarv  and  the  Min-
 ister  gives  a  fresh  reassurance  that
 everybody  would  be  safe  and  secure
 and  that  their  stability  and  their  pros-
 pects  and  nll  the  advantages  they  have
 as  Government  servants  would  con-
 tinue,  then  everything  would  he  all
 right.

 T  would  like  the  Minister  to  also  see
 to  it  that  the  employees’  ideas  are
 taken  into  consideration,  that  the
 Unions  are  consulted  and  that.  in  so
 far  as  the  work  of  the  librarv  is  con.
 cerned,  they  are  actually  made  to
 participate  In  the  work  of  the  librarv.
 So  much  of  the  non-cooperative  spirit
 among  the  employees  hag  been  due

 to  the  fact  that  the  Management  of
 “ho  libeary.  so  to  speak,  has  been  en-
 tirely  msvmpathetic  to  the  ideas  of
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 the  employees.  But  now,  in  the  new
 context  of  things,  I  would  like  the  em.
 ployees’  ideas  to  be  taken  very  much
 into  prominence.

 Meanwhile,  I  am  happy  that  the  long
 story  of  the  National  Library  Bill
 having  to  be  formulated  hag  now  come
 to  an  end.  Even  though  the  Jha  Com-
 mittee’s  ideas  have  not  entirely  been
 incorporated  in  the  legisiation  that  we
 have  before  us,  I  personally  very  much
 like  the  idea  of  an  autonomous  Board.
 I  only  want  to  make  sure  that  the
 genuine  grievances  of  the  employees
 are  looked  after  properly  and,  most  of
 all,  since  this  relateg  to  a  matter  like
 the  National  Library,  I]  want  that  the
 intellectual  work  of  my  country  should
 be  important—not  only  intellectual
 work  for  intellectual  work's  sake  but-—~
 because  without  intellectual  work,  we
 cannot  go  ahead.  As  I  said  earlier  and
 ag  the  proverb  says  from  so  many
 hundreds  of  years  ago.  knowledge  is
 power  Where  knowledge  accumulates
 and  knowledge  grows,  there  is  a  spring
 of  power  for  the  people  and  if  know-
 ledge  is  partaken  of  by  the  entire
 people  to  the  extent  they  can,  then
 alone  can  power  in  this  country  be
 used  in  the  manner  which  would  he
 in  conformity  with  the  spirit  of  our
 times

 Therefore,  I  welcome  this  idea  of  the
 National  Library  and  even  though  some
 of  us  might  have  a  grouse  here  or  a
 grouse  there,  I  would  like  all  to  sup.
 port  this  Bill.  I  would  like  my  people
 in  the  region  where  I  come  from  to
 take  some  heart  from  the  fact  that  now
 the  National  Library  of  Calcutta  is
 called  the  National  Library  of  India
 and  there  is  no  idea,  as  far  as  the
 Government  can  foresee  into  the
 future.  of  moving  the  National  Library
 from  Calcutta  to  elsewhere.  This  is
 something  which  Calcutta  has  perhaps
 to  ask  of  India  and  India,  in  the  form
 of  an  assurance  given  by  the  Education
 Minister.  is  now  telling  Calcutta  that
 the  National  Library  would  be  situated
 in  Caleuttta,  and  Caleutta’s  National
 Library  would  be  called  the  National
 Library  of  India.
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 13.  brs,

 SHRI  PRIYA  RANJAN  DAS  MUNSI
 (Calcutte-South):  Views  have  been  ex-
 pressed  both  for  and  against  this  Bill
 just  placed  before  the  House,  by  Mem.
 berg  from  our  side  and  Members  from
 the  opposite  side.  And,  Mr.  Speaker,
 Sir,  you  might  have  heard  several
 Members  trying  to  draw  the  attention
 of  the  House  to  certain  very  construc-
 tive  suggestions,  not  merely  in  regard
 to  the  Bill  but  for  the  purpose  of  the
 National  Library...

 MR.  SPEAKER:  The  House  will  now
 adjourn  for  Lunch,  You  may  con-
 tinue  after  Lunch,

 38.0  hrs.

 The  Lok  Sabha  adjourned  for  Lunch
 till  fourteen  of  the  Clock,

 The  Lok  Sabha  re-assembled  after
 Lunch  at  three  minutes  past  Fourteen
 of  the  Clock.

 [Mr,  Deputy-SpEaKker  in  the  Chair]

 NATIONAL  LIBRARY  BILL—contd.

 SHRI  PRIYA  RANJAN  DAS  MUNSI:
 Ags  I  was  explaining  earlier,  the  pro-
 gramme  and  the  progress  of  the  Na-
 tional  Library,  as  has  been  expressed
 by  several  hon,  members.  have  to  be
 discussed  and  analysed  not  only  within
 the  ambit  of  this  Bill  but  also  outside
 the  scope  of  this  Bill  where  lies  the
 main  issue  of  this  National  Library—-
 the  aim  and  the  purpose,

 In  the  9th  Century,  immediately
 after  the  renaissance,  in  our  country,
 the  habit  of  the  library-goers  was  only
 to  concentrate  on  the  study  of  history.
 literature  and  sociology.  But  now
 with  the  development  of  modern
 science,  the  tendency  has  grown  among
 the  intellectuals  in  science  and  techno-
 logy  and  also  the  other  ecademicians
 to  study  more  of  modern  science,  tech.
 nology,  architectural  science,  environ-
 mental  science,  medicine  and  all  those

 Ahipag.  So,  I  do  not  consider  that  the
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 purpose  or  the  function  of  the  National
 Library  is  to  confine  itself  to  the  study
 of  the  basic  documents  of  history  and
 literature,  as  Mr.  Daga  was  saying.
 He  was  asking  as  to  why  we  should
 not  include  some  of  the  philosophers,
 writers  and  hisiorians  on  the  Commit-
 tee.  I  think,  that  is  not  the  purpose.
 The  National  Library  should  serve  the
 purpose  of  all  the  intellectuals  and
 research  scholars  in  our  country  de-
 pending  on  the  character  of  the  coun-
 try’s  progress  and  advancement,

 The  National  Librrary  is  situated  in
 my  constituency  in  Calcutta,  I  am
 proud  of  this  institution  and  I  con-
 gratulate  all  the  Members  who  took
 kind  initiative  and  participated  in  the
 deliberations  in  the  Joint  Committee,
 as  well  as  the  Minister  for  introducing
 this  Bil}  today.

 It  has  now  become  a  habit  and
 library  is  just  considered  something
 for  the  readers  and  it  has  become  a
 customary  thing  for  almost  all  the
 readers  to  go  and  search  for  some
 books.  If  they*get  some  books,  it  is
 all  right.  and  if  they  do  not,  they
 neither  try  to  make  a  report  with  the
 library  to  know,  why  a  particular  book
 is  not  available,  nor  the  library  take
 any  interest  to  know  what  is  the  taste
 of  the  readers  and  what  their  require-
 ments  are.  I  would,  therefore  request
 the  Minister,  apart  from  the  Bill,  to
 kindly  have  a  policy  planning  division
 of  the  National  Library  to  know  the
 requirements  of  the  modern  scholars
 and  the  research  students  and  to  know
 their  minds.  This  is  because,  a  library
 does  not  only  keep  the  record  and  the
 history,  but  it  also  maintains  the  pre
 sent  day  and  current  affairs  of  the
 society  to  meet  the  future  requirements
 of  the  scholars  and  students.

 As  you  know,  in  our  pre-independ.
 ance  days,  the  documents  in  the  Na-
 tional  Library  were  preserved  mainly
 pertaining  to  the  period  before  the
 East  India  Company's  invasion  in
 eastern  side  of  the  country  and  the
 documents  pertaining  to  the  Alwardi’s
 rule  and  other  essential  documents  of
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 our  history.  For  a  student  of  history,
 those  are  worth  reading,  but  a  student
 of  modern  science,  a  student  of  modern
 political  philosophy,  a  student  of  re-
 volution  and  a  student  who  thinks  his
 country  to  be  built  up  in  a  much  more
 modern  way  (echnologically  and  other-
 wise,  wants  something  else  also.  The
 policy  planning  division  of  the  National
 Library  and  other  libraries  in  the
 country  should  further  be  moderanised
 to  understand  the  desire  and  tendency
 of  the  students  and  the  modern  re-
 search  scholars.  As  I  said,  my  first
 suggestion  is  thal  there  should  he  a
 policy  planning  division  in  ‘the  Na.
 tional  Library  to  know  the  require-
 ments  of  the  modern  scholars  and
 students;  secondly,  there  must  be  a
 very  strong  research  wing,  a  research
 wing  not  for  the  research  scholars,  but
 a  research  wing  on  the  library  science,
 I  think,  the  National  Library  has
 everything  except  a  research  wing  on
 library  science,  how  to  handle  the
 modern  libraries.  how  to  maintain  the
 books  of  the  modern  libraries,  how  to
 maintain  and  retain  the  manuscripts
 of  the  modern  libraries  etc.  These  are
 all  matters  to  be  discussed  and  known
 to  almost  all  the  participants  in  the
 library  and  those  who  sit  in  the
 management.

 I  would  just  refer  to  two  or  three
 issues.  In  our  eastern  side,  there  are
 very  strong  and  potential  socio-cul.
 tural  documents  on  our  folk  tribal  de
 velopment,  and  our  history.  Specially,
 I  would  refer  to  Bharu  Chandidas  Sri
 Krishan  Kirtan  The  original  manus-
 cript  of  Bharu  Chandidas  Sri  Krishan
 Kirtan  is  not  available  now,  I  am  told,
 that  for  lack  of  sufficient  facilities  for
 maintenance  in  the  library,  it  was  lost.
 Half  of  the  pages  are  absolutely  no
 More  in  the  library,  Maimansingh
 Geetika  is  another  important  folk
 document  of  undivided  Bengal  in
 which  the  actual  sociel  life  was  re-
 vealed  during  the  pre-British  days.
 That  document  is  also  not  available
 for  not  having  been  maintained  pro-
 perty  due  to  lack  of  tecilities.  Not
 only  this,  the  basic  documents  on  the
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 renaissance  movement  enunciated  by
 Raje  Ram  Mohan  Roy  in  Bengal
 and  other  documents  of  those
 days  are  also  not  in  proper
 shape  and  the  students  and  the
 scholars  are  not  able  to  utilise  then
 properly  mainly  as  they  have  not  been
 maintained  properly  for  lack  of  proper
 facilities.  Simply  laying  down  some
 Suggestions  to  do  this  and  to  do  that
 are  not  enough.  I  think,  the  national
 Library  should  be  a  national  science
 department  to  understand  the  main-
 tenance  and  preservation  of  the  docu-
 ments.

 Ags  Prof.  मर,  N.  Mukerjee  has  rightly
 pointed  out,  the  Library  should  not  be

 a  centre  of  crowds,  I  would  like  te
 tell  you  the  situation  in  the  National
 Libarry.  because  I  am  very  much
 accustomed  to  go  there.  Fortunately
 Or  unfortunately,  it  is  situated  near
 Victoria  Memorial  Maidan  Area.  Those
 young  boys  and  girls,  who  often  go  in
 the  afternoon  leaving  their  colleges
 and  universities  for  their  happy  trip,’
 if  they  do  not  find  any  other  place,
 they  prefer  and  just  go  in  a  queue  to
 the  National  Library  in  the  name  of
 reading  some  fiction  and  occupy  the
 seats  of  students  and  scholars.  Ag
 Professor  Mukerjee  pointed  out,  it
 should  not  be  a  place  of  mass  crowd,
 There  should  be  some  dignity.  Only
 the  students  and  research  scholars
 should  go  there.  There  should  be  some
 tule  or  regulation.  some  standard,  a8
 to  who  should  be  entitled  to  utilise  the
 books  of  the  library,  the  space  and  the
 accommodation  there.  About  other
 libraries,  I  think,  the  National  Library
 can  start  the  initiative  for  8  new  thing;
 they  can  start  the  National  Library
 movement  in  this  country.  The  Prime
 Minister  has  said  on  many  occasions
 that  the  poor  peopie  in  the  villages,
 the  literate  people  in  the  villages  and
 in  the  urban  areas  etc.  should  exchange
 their  views  and  their  ideas  with  the
 modern  achievements.  not  always  de-
 pending  upon  the  Government  docu.
 ments  alone,  but  by  ullising  and  using
 all  available  resources  available  near-
 by  their  own  areas.  I  will  just  cite  an
 example.  The  history  of  the  freedom
 movement  is  a  subject  in  which  our
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 Professor  Nurul  Hasan  Sahib  is  inier-
 eated  and  he  knows  very  well  that
 there  is  no  concise  document  in  this
 country,  Nobody  can  write  the  actual
 history  of  freedom  movement  in  one
 volume.  It  will  run  into  ten  or  twelve
 mahabharats.  So,  why  cannot  we

 #hink  of  taking  action,  as  the  Prime
 Minister  suggested  a  few  days  ago?
 If  somebody  is  interested  to  take  the
 records  of  the  freedom-fighters  alive
 today.  those  who  have  got  tamarapatra,
 and  those  who  have  not  got,  to  know
 their  life  histories,  to  know  what  they
 actually  did,  to  know  whom  they  came
 into  contact  with.  etc,  he  can  take
 such  records  which  will  be  very  useful
 for  the  next  generation.  The  next
 generation  may  get  another  round  of
 documents  of  our  freedom  history  and
 information  on  freedom  struggle.  The
 Department  of  National  Library  can
 start  functioning  and  collect  materials
 in  this  regard.  Binay  Badal  and
 Dinesh  organised  their  mutiny  against
 the  British  in  Calcutta  Wrilers’  Build-
 ing.  but  all  this  information  and  cor-
 respondence,  etc,  have  become  avail-
 able  fromm  some  common  people,  There.
 tore,  what  I  say  is.  if  the  National
 Library  takes  mitiative  and  if  it  col-
 lects  almost  al]  available  manuscripts,
 letters  and  other  information  of  free-
 dom-movement,  I  think  the  National
 Library's  purpose  would  have  been
 much  more  fruitful,  for  the  students
 and  future  generations  of  this  country.

 Regarding  guests  I  wish  to  sav  this.
 Foreigners  come  to  the  Library  in
 Calcutta.  I  found  that  the  National
 Library  has  not  got  sufficient  and  good
 air-conditioned  accommodation  or  guest
 room  or  waiting  room,  They  have
 felt  that  they  are  not  being  attended
 to  well.  I  feel  that  in  the  national
 brary  compound  which  is  vacant,  a
 small  guest  house  can  be  built.  which
 can  serve  not  only  foreign  people,  but
 our  own  people  like  those  who  come
 from  Banagalore  or  from  Trivandrum
 ete,  Those  who  do  not  get  any  room
 in  the  hotels  can  stay  in  these  guest
 houses.  The  person  may  stay  in  this
 guest  house  attached  to  the  National
 Library  and  carry  on  ‘with  his  job.

 ‘There  is  also  thig  good  atmosphere  in
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 Shantimketan  where  the  students  can
 stay  in  the  Library's  guest  house.  So,
 the  National  Library  can  construct  a
 guest  house  which  will  be  very  useful.

 About  the  other  libraries  whieh
 can  supply  more  information,  unfor-
 tunately,  we  have  developed  a  habit
 in  our  country  that  only  ihe  bigger
 Nbraries  are  to  de  taken  into  considera-
 tion  but  I  would  like  to  repeat  ome
 thing.  During  my  student  days,  while
 I  was  student  of  literature,  we
 had  to  col'ect  information  about  the
 folk  culture  of  our  country.  We  travel-
 led  from  one  village  after  another  and
 saw  those  small  librarie.,  recognised,
 non-recognised  etc.  There  we  found
 very  substantial  documents,  living
 documents,  which  are  not  available  in
 the  National  Library.  What  I  feel  is
 this.  If  the  National  Library  can  in-
 tegrate  itself  with  the  subsidiary  units
 of  these  Hbraries,  recognised  or  non-
 recognised,  under  Social  Welfare  De-
 partment  or  Education  Ministry,  which
 gives  grants  to  these  bodies,  they  can
 very  well  collect  information  which
 will  be  very  guseful  for  our  future
 generations.  Those  documents  may
 not  Lc  handled  well  by  these  village
 librat  ans  and  small  town  librarians
 and  these  can  very  well  be  preserved
 in  ou  National  Library.  So,  this  will
 serve  a  very  good  purpose.

 About  Raja  Peary  Mohan  I  ibrary
 about  which  Mr.  Somnath  Chatterjee
 stated,  I  wish  to  say.  this  is  one  of
 the  :mportant  libraries  in  our  country
 which  carries  some  senous  and  some
 verv  base  historic  type  of  documents
 on  literature  and  history  of  our  coun-
 try,  a  library  where  Madhusudan  Dutt
 dedicated  himself,  where  Sarat
 Chandra  Chatterjee  used  to  sit  day  in
 and  day  out  to  know  more  things
 ahout  Bengal’s  social  life.

 The  condition  of  that  library  is
 very  poor.  Jf  the  National  Library
 can  integrate  itself  with  such  types  of
 Library  as  subsidiary  units,  it  would
 help.

 About  the  Board  itself,  as  Shri
 Mukherjee  and  Shri  paga  हम  I
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 entirely  agree  with  them  that,  as  a
 matter  of  fact,  Government  and  Par-
 Mament  cannot  ensure  any  financial
 guarantee  to  any  institution  where
 there  are  checks  and  balances  by  the
 Government  authority.  In  that  regard,
 I  think  the  Board  is  necessary.  I  feel
 that  involvement  of  the  scholars  is
 mauch  more  important  in  the  matter
 of  library.  It  does  not  matter  whether
 the  Board  is  with  us  or  not.  Ag  a
 matter  of  fact,  in  the  railways,  there
 are  some  non-official  committees.  So,
 in  the  National  Library  also,  some  non-
 official  council  can  be  formed  with
 academicians  where  even  the  Educa-
 tion  Minister  or  the  State  Minister
 ean  be  represented  who  can  apply  their
 freedom  there.  They  can  give  valu-
 able  suggestions  and  advice  from  time
 to  time  which  the  Government  will
 eonsider  or  the  management  will  con-
 sider  and  may  reject

 As  in  our  Consultative  Committees
 of  Parliament,  I  feel  you  can  also  in-
 troduce  this  sort  of  non-official  ad-
 visory  council  in  the  National  Library.
 This  way,  I  think,  the  National  Lihr-
 ary  would  be  benefited

 Lastly,  I  submit  that  some  institu.
 tions  like  the  Centre  of  Study  for
 Sociat  Sciences  which  has  recently
 been  set  up  in  Calcutta  and  some  other
 institutions  of  this  nature  might  be
 represented  where  human  values  are  to
 be  judged  and  where  academic  discus-
 sions  will  be  very  much  helpful  and,
 if  these  institutions  are  also  taken  over
 and  brought  within  the  7१00  of  the
 National  Library  as  their  subsidiary
 units,  I  think  the  scope  of  the  National
 Lihrary  would  be  widened  and  the
 purpose  of  the  National  Library  could
 be  better  served

 Sir,  I  conclude  by  saying  that  if  is
 a  pride  of  the  whole  country—not  only
 Calcutta—as  it  is  a  historical  tradition
 of  our  great  country  to  have  this
 National  Library  and  I  hope  that  the
 Minister  would  give  us  an  assurance
 that  the  jurisdiction  of  the  National
 Library  would  not  be  touched  and  the
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 provincial  bartter  will  not  come  in
 the  way;  in  any  Case,  I  hope  that  the
 headquarters  of  this  National  Library
 will  not  be  shifted  from  Calcutta.

 SHRI  Y,  8.  MAHAJAN  (Buldana):
 Mr.  Deputy-Speaker,  Sir,  I  rise  to  sup-
 port  this  Bill,  It  deals  with  a  very
 important  institution  in  the  educa-
 tional  and  cultural  life  of  our  nation,
 namely,  the  National  Library  at
 Celcutta.  It  has  a  long  history  and
 has  been  an  important  agency  for  the
 acquisition,  preservation  and  servicing
 of  the  nation’s  literary  teasure  in  pare
 ticular  and  of  the  world’s  literature  in
 general

 It  has  provided  unrivalled  facilities
 to  research  scholars  from  India  as  welt
 as  from  abroad.  But  as  the  affairs  of
 this  great  institution  were  in  doldrums,
 the  Government  appointed  a  Committee
 known  as  Jha  Committee  to  inquire
 into  its  affairs  and  to  make  recom-
 mendations  for  improving  its  organisa-
 tional  working,  That  Committee's
 main  recommendation  was  that  the
 National  Library  should  continue  to
 remain  a  Department  of  the  Education
 Ministry.  This  recommendation  was
 naturally  not  acceptable  to  Government
 on  the  ground  that  maintenance  of  its
 present  status  would  not  remove  the
 malaise  or  improve  its  functioning.

 The  Committee  further  saiq  that  the
 Advisory  Committee  of  the  National
 Library  should  be  converted  into  a
 Governing  Body  and  autonomy  should
 be  granted  to  this  Governing  Body  by
 delegation  The  Governme::t  accepted
 the  principle  of  autonomy.  That  auto.
 nomy  has  been  granted  now  by  this
 Bill.  It  has  been  granted  in  a  statue
 tory  manner.  The  legal  opinion  has
 been  that  autonomy  cannot  be  granted
 by  delegation,  but  that  it  should  be
 dene  in  a  statutory  manner  so  as  fo
 make  it  really  effective.

 I  believe  that  cultural  institutions
 like  the  National  Library  can  flourieh
 and  develop  and  render  their  services
 in  an  efficient  manner  only  in  an  at-
 mosphere  of  relative  freedom  guarante-
 ed  by  autonomy  under  a  statute.  By
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 his  »method  you  can  secure  expert
 ement  and  cut  out  the  delays
 dtape  inevitable  under  depart-

 tal  control.  It  was  surprisiag  to
 people  arguing  passionately  for

 ct  departmental  control.  This
 8  they  refuse  to  learn  from  ex-

 pefience  or  have  some  other  extra-
 neous  considerations  in  mind.
 =
 Under  the  new  nomenclature,  the

 library  will  be  called  ‘Naticnal
 Lib  of  India.  Section  8  lays
 i  n  that

 Ti  shall  continue  to  be  located  in
 tutta.’  This  provision  had  _  the

 effect  of  removing  misapprehen-
 in  the  minds  of  many  represen-

 s  from  West  Bengal  about  the
 ible  location  of  the  National

 trary.  I  welcome  one  special  fea-
 lure  of  this  Bill,  namely,  the  principle
 f  rotation  followed  in  nominating  re-

 mtatives  on  the  Board  of  the
 rary.  This  cuts  out  the  pargaining
 consequential  delay  involved  in

 elections.

 r,  another  controversy  raised  ly
 he  Bill  has  been  about  the  terms  a’d

 ditions  of  employees  of  the  Nation  )
 ibrary.  As  a  result  of  the  grant  of

 fonomous  status  to  the  library,  fears
 Were  entertained  that  the  terms  and
 canditions  of  service  of  the  employees
 would  be  adversely  affected.  These
 fears  were  groundless  and  I  hope  the
 fears  have  been  sufficiently  allayed  by
 Section  7  which  contains  —  effective
 aleguards.  First  it  gives  an  Cfficer  or

 in  employee  the  option  to  continue  his
 mesent  status  as  a  Government  em-
 loyee  and  to  refuse  to  become  an

 employee  of  the  Board  of  the  National
 brary,  if  he  so  choses.  Secondly,  the

 tion  contains  provisions  to  protect
 ॥! ह  employee’s  right  of  leave,  pension
 and  provident  fund.  These  rights  are
 Ml  laid  down  categorically  in  the  Bill

 id  should  in  my  view  be  a  sufficient
 larantee  of  the  interests  of  the  present
 iployees.  To  say  that  those

 avrantees  might  remain  only  on  paper
 mounts  to  nothing  but  the  experes-

 ior.  of  one’s  lack  of  trust  in  the  Gov-
 Triment.

 87  LS—3
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 Besides,  Sir,  may  I  say  that  in  a
 changing  and  dynamic  society  like  ours
 if  we  make  a  shibboleth  of  the  interests
 of  any  organised  group  under  the  guise
 of  protecting  them,  it  might  lang  us
 into  an  attitude  which  is  really  inimi-
 cai  to  the  economic  and  sccial  progress
 of  the  country?

 Sir,  I  welcome  this  Bil  for  one  more
 reason,  namely,  that  I  regard  it  as  the
 beginning  of  legis!ation  for  the  develop-
 ment  of  a  national  library  system  in
 this  country.  We  need  State  libraries,
 District  libraries  and  Block  and  Taluka
 libraries  connected  with  one  ancther
 and  helping  one  another  in  the  dis-
 semination  of  knowledge  and  spread
 enlightenment  to  every  nook  and
 corner  of  the  country.  Whereas  the
 development  of  libraries  is  the  respensi-
 bility  of  the  State  Goverment  even  then
 the  hon.  Minister  can  play  a  useful
 role  in  encouraging  the  State  Govern-
 ments  to  davelop  the  national  library
 system.  No  State  Government  has
 taken  an  initiative  and  the  State  Gov-
 ernments  and  local  authorities  must  92
 made  to  discharge  their  duties  in  this
 respect.  They  must  be  made  to  pay
 ‘heir  contributions  and  sufficient
 amount  should  be  earmarked  for  the
 development  of  this  important  service
 to  the  community  in  the  Plan.  I
 earnestly  request  the  Minister  to  take
 ub  this  task  as  soon  as  possible.

 (ai  जून  रामगोपाल  रेड  (निजी-
 माबाद)  :  उपाध्यक्ष  जी  ;  मैं  माननीय  शिक्षा

 मंत्री,  श्री  नूर गल  हसन  साहब  और  उन  के  दो

 नौजवान  साथियों  को  सादिक
 म्‌॒बारकबाद  देना  चाहता  हूं।  मैं  समझता  हूं
 कि  एक  ऐसा  बिल  जो  हर  तरह  से  काटकर-

 हु  सिर  है,  इस  सदन  के  सामने  लाया  गया  है,
 इस  बिल  में  किसी  तरह  की  कमी  नहीं  रह
 गई  है  ।  हमारे  मंत्रिवर  इस  के  लिए  हर

 तरह  से  बधायी  के  पात्र  हैं  ।  यह  कहना  कि

 झा  कमेटी  कीं  रिपोर्ट  को  ज्यों  का  त्यों  कमल

 में  लाना  चाहिए  था  मैं  समझता  हूं  कि  ठीक

 नहीं  है  ।  मगर  झा  कमेटी  की  रिपोर्ट  को

 ही  ज्यों  का  त्यों  कमल  में  लाना  था  तो  फिर
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 [at  एम०  राम  गोपाल  रेंह्ीप

 शबाना  प्रोजेक्ट  कमेटी  किस  लिए  बताई  गई

 ौर  यहां  पार्लियामेंट  में  इतना  डिस्कशन

 हमने की  क्या  जहमत  थी।  जब  पार्लियामेंट

 और  ल्याईट  सेलेक्ट  कमेटी  के  सामने  यह  बिल
 झा यथा  तो  फिर झा  कमेटी  की  रिपोर्ट को
 श्वर्चा  में  लाना  कोई  जरूरी  नहीं  है  ।

 जो  भी  पार्ले मिन्ट  का  व्यू  है  वह  सुप्रीम  है

 से  कि  झा  कमेटी की  रिपोर्ट  ।  यहां

 पर  यह  भी  कहा जा  रहा  है  कि  29 मैम्बर्स

 बोर्ड  के  हैं  भौर  एग्जीक्यूटिव  कौंसल  9

 आदिमयों  की  होगी,  गवनेमेट  अपनी  तरफ

 से  मैनेजमेन्ट  क्या  नहीं  करती  ।  हमारे

 सी०  fro  (एम)  के  लोग ही  कुछ

 ज्यादा  बोलते  हैं  लेकिन  में  उन  से  एक
 बात  कह  देना  चाहता  ol  गवर्मेट  अपनी

 तरफ  से  कोई  चीज  मैसेज द  रती  है  तो  कहते
 हैं  कि  भ्राटोनोमल  बार्ड  को  क्‍यों  नही  देते

 हैं,  जब  प्ाटोनोमस  बाडी  को  काम  दिया

 जाता  है  तो  कहते  हैं कि  खूद  क्‍यों

 नहीं  करते  ...

 SHRI  SOMNATH  CHATTERJEE:
 What  is  your  view?

 श्री  एम०  राम  गोपाल  देही :  मैं

 तो  यही  रहता  हू  कि  आटो नोम4  बाडी  को

 ही  यह  काम  दिया  जाय  an  लेकिन  मैं

 इतना  जरूर  चाहता  हू  कि  कई  फाइनेन्सल-

 स्ट्ून्जैन्सी,  फाइनेंस  की  कमी  उसे  के  सामने

 नही  रानी  चाहिये।  मंत्री  महोदय  खले
 दिल  से  नैशनल  लाइब्रेरी  ए  फण्ड  प्रो-

 वाइड  व  रे,  क्योकि  यह  एक  ऐसी  इंस् टी-

 ट्यूशन  है  जिस  में  अगर  कोई  डिफंक्ट
 भा  जाय  तो  फिर  उसका  रिपन  करना

 मुश्किल  हो  जाता  है।

 जहां तक  कुछ  लोगों  का  यह  कहना  हैं
 कि  इस  को  कलर्स  में  ही  पर्वा

 जाय--हवस  बात  से  किस  को  इन्कार  है।

 इस  को  कलकते में क्यों मे  क्‍यों  रखा  गया  है  ?

 इसलिये  रहा  गया  है  कि  कुलपति  हमारा
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 कलावर्त  सिटी  है,  सबसे से  बेहतरीन
 सिटी  है,  बहुत  झन्छे  सोग  |...
 रहते हैं,  बड़े  बड़ें  नेता  वहाँ  से  हो  चुके  हैं.  ।

 हमारे  सोमनाथ  चैटर्जी  के  पिता  जो  सी  वहीं
 के  थे,  भाप  भो  वहीं  रहते  हैं  ..  ,

 SHRI  SOMNATH  CHATTERJEE:
 In  spite  of  you...

 tt  ate  रामगोपाल  रेड:  बहुत
 अच्छी  जगह  है,  हालांकि  कम्युनिस्ट  पार्टी

 (माक्सिस्ट)  की  वजह  से  थोड़ी  गड़बड़
 यहां  हुई  थी।  हमारे  हिरेन  मुखर्जी
 साहब  ने  की  स्पीच  दी  है,  वह  उसके
 दिल  से  निकली  है।  सामना  चटर्जी
 साहब  की  स्पीच  इंटलेक्चुअल  स्विच  है,
 पोलिटीकल  स्पो  है।

 चूकि  यह  लाइब्रेरी  हमार  देग  के
 एक  कोने  में  है--  इस  लिए  मेरा  सुझाव
 है  कि  हमारे  जो  स्कालर्स  वहां  जाकर
 पढ़ना  चाहते  हैं,  उनको  फ्री  रेलवे
 पसीज  दिए  जाये।  इसी  तरह  से  हमारे
 जो  बच्चे  यूनिवर्सिटीज  मे  पढते  हैं,
 जब  छुट्टियां  होती  हैं  भौर  वें  वहा  जाकर
 पढना  चाहे  तो  उन  को  भी  रेलवे  पा सेज
 फ्री  दिए  जाने  चाहिए  ताकि  वे
 लोग  लाइब्रेरी  से  फायदा  उठा  सके  ।

 इसमे  कास्ट  बेंनिफिट-रेशों  का  हिसाब
 नही  रखना  चाहिए  ।  आज  आप

 एजूकेशन  के  लिए  करोड़ों  रुपया  खर्च
 कर  रहे  हैं,  इस  लिए  इसमें
 एकाउन्ट  बुक  लेकर  हिसाब  नही
 लगाना  चाहिए--  कास्ट  बेनिफिट  रेशो
 इसमे  नहीं  होना  चाहिए।  इस  वास्ते
 दिल  खोल  कर  इसकी  मदद  कीजिए  |

 हमारी  इस  लाइब्रेरी  में  लाखों  की
 तादाद  में  किताबे  हैं--  उनकी  राज  कैली
 हालत  है,  थे  खराब  मे  हों,  उनको  अच्छी
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 'हाजत  में  प्रोजक्ट  रक्षा  जाना  चाहिए  -

 6...  तरफ  सरकार  को  खास  ध्यान  देसा

 चाहिए

 यह  कहती  कि  इस  लाइब्रेरी  के  लिए

 कोई  शाम रेक्टर  नहीं  मिल  रहा  है--

 कुछ  हीक  हीं  मालूम  पड़ता।  जिस  देश

 में  एटम  को  खोजने  वाला  भादमी  मिलता

 है,  झा समान  में  सैटलाइट  छोड़नेवाला
 आदमी  मिलता  है,  वहां  लायब्रेरी
 के  लिए  डायरेक्टर  नहीं  मिलता--

 यह  सही  बात  नहीं  है।  हमारे  यहां  झचछे

 से भ्रज्छे  लीग  मिल  सकते  हैं  ।  सोम  नाथ
 बर्जी  साहब  को  भी  भ्रमर  किसी  वक्‍त
 डायरेक्टर  बनायें  तो  इस  में  कोई  हर्ज
 नहीं  है।

 SHRI  SOMNATH  CHATTERJEE:
 Not  under  you.

 aft  एम०  राम  गोपाल  बडी  :  देखने
 थाली  ग्रांट  में  हर  चीज  फौरन  नजर
 आती  है।  हमारे  नुस्लहइसन  जी
 अच्छे  लोगों  को  चुनेंगे  |  मैं  एक  मिसरा

 कह  कर  खत्म  करता  रंग।-

 छुप  नहीं  सकता  फूल  पौधे  में  पिन्‍हा
 होकर  t

 ची  तरह  भाप  की  नजर  से  कोई

 अच्छी, चीज  छप  नहीं  सकती  |

 कली  नर सह  नारायण  पांडेय  उपाध्यक्ष
 महोदय,  एक  बहुत  ही  महत्वपूर्ण  विधेयक
 माननीय  मंत्री  जी  ने  सदन  के  सामने

 वेश  फिया  है।  मैं  ऐसा;  मानता  हूं  कि
 भोग  हिरेन  मुखर्जी  ने  जो  अपने  विचार
 अकट  किए  हैं-  वे  वास्तव  में  बहुत  भृत्य-
 पण  हैं।  लाइब्रेरियों  की  राज  जो  कन् डी-
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 शन  हमारे  देश  में  है,  जिस  तरह  से

 पुस्तकों  का  रखरखाव  होता  है  are  ate

 उसने  ो  ऊंचा  भशादर्श  प्राप्त  किया  है
 पुराने  समय  में  उसको  देखते  हुए  हमें
 उस  लाइब्रेरी  की  नेशनल  स्टेट्स  देना

 चाहिए।  बहुत  से  देश  जिनके  इन्दर
 अपनी  सभ्यता  बढी  है,  संस्कृति  का  फैलाव

 ओप्रा  है  उन्होंने  अपनी  सभ्यता  शौर  संस्कृति
 के  अनुरुप  अपने  देश  में  भ्र पनी  लाइब्रेरी
 को  नेशनल  लेबिल  पर,  स्टेट्स  लेवल  पर
 शौर  जिला  स्तर  को  लेवल  पर  कायम
 फिया  है।  मैं  सोशलिस्ट  कन् ट्रीज  में  गया

 हूं  ,  रस  में  गया  हूं  भौर  वहां  देखा  है  कि

 वहां  के  बच्चों  के  लिए  गांव  की  स्थिति
 को  बह  के  रहने  वालों  की  स्थिति  को,
 उनका  पुराना  कल्चरल  क्या  है,  कसे  उसका
 विकास  सभा  है,  ऐसी  तमाम  चोजों  को
 अपनी  लाइटर री  ज  में  म्यूजियम  की  तरह
 से  परखा  है  कौर  उसमें  बराबर  निरंतर
 शोध  कार्य  होता  चला  जाता  है।  मानवीय
 मंत्री  जी  ने  “इस  बिल  को  लाकर  जो
 प्रयास  किया  है,  मैं  ऐसा  मानता  हू  कि
 उस  तरफ  एक  इशारा  है  उनका  काम
 करने  का।  मैं  इस  बात  को  स्वीकार
 बरता  हूं  कि  ऐसी  राष्ट्रीय  पैमाने  की
 लाइब्रेरी  के  इन्दर  राष्ट्रीय  स्तर  के
 विद्वानों  को  जो  शोध  कार्य  में  लगे  हुए  हैं  उन
 की  प्राथमिकता  मिलती  चाहिए,  उनको  वहां
 पर  हर  प्रकार  को  सुविधा  मिलनी  चाहिए  ।
 जिस  से  वह  शोध  कायें  विभिन्न  क्षेत्रों  में
 कर  सके  ऐसा  नहीं  होना  चाहिए  कि
 नेशनल  लाइब्रेरी  के  प्रकार  ऐसे
 लोग  जायें  जो  शोध  काय  में  मदद  नज़र
 सके  बल्कि  इस  के  विपरीत  नेशनल
 लाइबेरी  मे  वही  लोग  जायें  जो  शोध  कार्य
 में  सगे  हुए  हैं।  एसी  लाहिरी  मे  सस्ती
 किताबें  पढ़ने  वालों  के  जाने  पर
 रोक  लगनी  चाहिए।  जब  तक  शाप  उस
 के  स्तर  को  नहीं  बनाएँगे  तब  तक  सदी
 तरीक  से  देश  कौर  विदेशो ंके  स्कॉलर्स
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 (श्री  भर सिह  नारायण  पांहिग)

 हमारी  लाइब्रेरी  में  उन  खोजों  का
 झान  बघेल  नहीं  कर  सकते  हैं  और
 खोज  नहीं कर  सकते  हैं।  न  बातों  को
 तरफ  मस्ती  जी  का  ध्यान  जाना  चाहिए।

 आज  भी  हमारे  देश  में  अगर

 पुराना  इतिहास  लिया  जाए  तो  उस

 इतिहास  के  उपर  बड़े-बड़े  विद्वानों  ने

 पांडुलिपि  के  रुप  में  बड़े-बड़े  संकेत

 किए  हैं।  राज  उन  पांडुलिपियों  का
 रख  रखाव  ठीक  से  नही  हो  पा  रहा  हैं  कहीं
 उनको  दोमक  चाट  रही  है  ऐसी  प्र तुल्य
 पांडुलिपियां  के रखरखाव  की  तरफ  हमें
 शभ्च्छी  तरह  से  ध्यान  देना  चाहिए।  शौर
 झगर  कहीं  वह  गायब  हुई  हों  तो  उसके  शोध
 कार्य  में  लगना  चाहिए  1 जैन  घर्म  शौर
 बौद्ध  धर्म  से  ?  बाधित  साहित्य  तथा  वेद,
 उपनिषदों  का  नेशनल  लाइब्रेरी  में
 खजाना  होना  चाहिए  जिसे  हमे  पुराना
 दर्शन  प्राप्य  हो  एके  |

 जो  झा  कमेटी  की  रिपोर्ट  है,  और
 उस  की  संस्तुतियों  हैं  सब  तो  इस  छोटे
 के  विधेयक  मे  नहीं  ा  सकतीं,  लेकिन
 झगर  इसको  सही  तरीके  से  पालन
 करने  की  कोशिश  की  जाए  तो
 हम  भरने  राष्ट्रीय  स्तर  के  मुताबिक  अ्रपनो
 लाइब्रेरी  को  बना  सकते  हैं,  उनका
 विस्तार  कर  सकते  हैं  भ्र ौर  अपने  देश  के

 अनुरूप  उराको  बना  सकते  हैं।

 मंत्री  जो  ने  एक  पुनीत  कर्तव्य  की  भावना

 से  इस  बिल  को  सदन  मे  रखा  है।  इस  में
 बहुत  सी  कमियां  हो  सकती  हैं,  क्सज़ोरियां
 हो  सकती  है  बहुत  से  माननीय  सदस्यों  नेशन
 कमजोरियों  की  तरफ़  ध्यान  दिलाया  है  ।

 अग्र  कप  समझते  हैं  कि  हर  में  कुछ  तबदि-
 लियों  की  जरूरत  है,  प्रारूर को  बदलते  की
 जरूरत  है  तो  उधर  आपका  ध्यान  भ्र वश्य
 जाना  चाहिये  i  यह  रही  है  कि  विधेयक
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 wa  होने  के  बाद  बहुत  मी  कमियां  मिलती
 हैं  प्लोर  उत  को  हुर  करने की  कोशिश  को
 जाती  हैं  /  लेकिन  ्  राष्ट्रीय  जीवन  में
 लाइब्रेरी  का  स्थान  है  उस  के  अनुरूप  इफको
 सन्त ब्य  है,  यह  बड़ो  पुनीत  बात  है  ।  में
 सान  हूं  कि  झगर  नेश्नल  साइग्रेरी  को
 शाखायें  प्रदेश  दौर  जिला  स्तर  पर  जा  सकें
 तो  उस  को  ले  जाना  चाहिये  कौर  इस
 को  एक  व्यापक  स्थान  देना  चाहिए  ताकि
 बाने  वाली  पीढ़ी  का  विकास  हो  सके  I  और
 ऐसे  लोग  जो  शोध  कार्य  में  लगे  हुए  हैं  उन
 को  हस  सेवा  कर  सकें  कौर  उन्हें  अपनी
 लाइब्रेरी  के  जरिये  से  कियां  कौर  दूसरा
 लिटरेचर  दे  सके  1

 इन  शब्दों  के  साथ  मैं  इस  विधेयक  का
 समर्थन  करता  हूं 1

 1

 THE  MINSTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (PROF,  S,  NURUL  HASAN):  Sir,  I  am
 extremely  grateful  to  the  hon.  Mem-
 bers  who  have  spoken  and  who  have
 made  very  valuable  suggestions.  I
 entirely  accept  ihe  sprit  in  which
 criticisms  have  heen  offered  by  my  hon,
 friends  from  the  Opposite  side.  I  am
 in  full  agreement  that  this  is  not  a
 छा  which  should  be  looked  at  from  a
 partisan  spirit  but  a  spirit  of  serving
 the  nation  and  scholars.  The  speeches
 that  we  have  heard  today  have,  once
 again,  been  a  reminder  of  the  fect  that
 this  great  nation  through  its  accredited
 representatives  is  keen  to  maintain  and
 preserve  iis  ancient  heritage  ६0  arquire
 new  knowledge,  to  contributed  to  thet
 new  knowledge  and  to  alow,  as
 Mahatma  Gandhi  had  guid  and  we  can
 never  be  tired  of  quoting  him,  fresh
 brecze  to  come  in  from  whichever
 corner  it  comes  without  blowing  us  off
 our  feet.  That  sentiment  is  the  unde:
 lying  principle  of  all  the  speeches  that
 have  been  delivered  today.  And  in
 this  the  National  Library  of  India—I
 hopes  we  wil!  soon  call  it  the  National
 Library  of  India—situated  at  Calcutta
 will  play  its  rightful  role.
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 that  Hbraries  form  part  of  List  2  of
 ‘the  Seventh  Schedule,  Entry  No.  12,
 the  National  Library  of  India  can  be
 an  infornnal  coordinating  institution  in
 providing  guidelines.  This  suggestion
 which  has  been  given  by  many  hon.
 Members  is  a  very  valuable  suggestion
 and  I  can  give  the  assurance  on  behalf
 of  the  Government  that  we  will  exa-
 ming  this  suggestion  very  carefully  and
 see  what  is  the  manner  in  which  the
 National  Library  can  without  infring-
 ing  the  authority  of  the  Stafe  Legisla-
 tures,  provide  the  guiding  role  for  the
 growth  of  a  national  jibrary  movement.
 I  would  be  very  sorry  if  I  have  given
 the  impression  that  the  Government
 of  India  is  not  keen  in  building  up  a
 national  library  movement.  In  all  the
 speeches  delivereq  by  the  Prime
 Minister.  ag  has  been  pointed  out  by
 some  hon.  Members  of  this  House,  she
 has  emphasised  the  fact  that  learning
 is  a  continous  process;  that  Jearning  is
 not  to  be  confined  to  those  who  go  to
 schools  and  colleges  or  universities  or
 institutions  only  that  it  is  a  life  lone
 process  and  if  education  is  ‘o  he  a
 life  Jong  process,  then  libraries  have
 to  play  thier  full  part  in  taking  edu-
 cation  to  people  and  enabling  them  to
 acquire  it.  Therefore.  at  the  highest

 level,  this  Government  ig  committed
 to  the  building  up  of  a  library  move-
 ment.  The  limited  point  I  was
 venturing  to  mention  here  is  that  the
 authority  of  the  Central  Government  is
 House  and  the  authority  of  this  august
 House  and  the  autrority  of  this  cugust
 House  has  been  somewhat  de-limited
 by  the  Constitution.  And  therefore,  it
 would  not  have  been  proper  on  my  part
 to  encroach  upon  the  authority  of  the
 others  But  the  fact  that,  as  this
 House  would  remember,  this  govern-
 ment  took  the  initiative  in  establishing,
 in  cooperation  and  coordinatien  with
 the  State  Governments,  the  Rajaram
 Mohan  Roy  Memorial  Library  Founda-
 ticn  to  establish  a  chain  cf  libraries,  is
 an  indication  of  the  fact  that  notwith-
 standing  the  limitation  of  resources,  we

 ‘are  doing  whatever  lies  in  our  power
 to  see  that  the  library  movement  grows
 in  the  country  and  is  being  strengthen-
 ea,
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 Sir,  when  I  use  the  word  resource’,

 who  knows  more  than  this  House  what
 the  resources  at  the  disposal  of  the
 Department  of  Culture  and  of  the
 Ministry  of  Education  and  Socia}  Wel-
 fare  are?  I  have  only  that  much
 which  this  House  is  pleased  to  give  to
 me.  And]  hope  that  the  earnesiness
 which  has  been  expressed  by  my  hon.
 friends  and  which  sustains  the  in-
 numerable  workers  in  the  field  of  edu-
 cation  and  culture—among  whom  I
 count  myself—is  the  greatest  sustain-
 ing  force  and  the  interest  which  this
 House  takes  will  lead  to  a  situation  im
 which  our  resource  position  begins  to
 improve.

 Sir,  7  was  pointed  out  that  the
 Board  can  frame  the  budget;  but  it  is
 still  the  Central  Government  which
 will  decide  on  the  amount.  New,
 no  authority  other  than  the  Lok  Sabha
 car  decide  what  are  going  to  be  the
 appropriations  and  how  is  the  money
 going  to  be  spent.  That  j,  the  preroga-
 tive  only  of  this  House  and  it  cannot
 be  delegated  tg  anybody  else.  There-
 fore,  the  budget  will  be  in  the  form
 of  proposals.  Then,  depending  upon
 wha  this  House  votes,  they  will  aga’n
 have  the  power—the  Board  will  have
 the  power—within  this  limit  and
 direction,  to  decide  as  {o  how  that
 money  is  to  be  spent.

 While  I  wouJd  be  the  last  person  to
 say  that  I  am  entirely  satisfied  with
 what  this  House  hag  been  pleased  to
 give  me,  I  would  nevertheless  not  like
 to  give  the  impression  that  this  House
 been  lacking  in  generosity.  In  regard
 to  the  National  Library,  Sir,  the  tvtal
 expenditure—plan  and  non-Plan—
 during  the  4th  five—year  plan  period
 wae  Rs,  87.05  lakhs.  The  proposed
 expenditure—Plan  and  yon-Plan--
 during  the  5th  five  year  plan  period  is
 to  be  Rs.  470  lakhs.  i.e.  more  than  double
 in  fact  very  much  more  than  dovble
 the  expenditure,  During  the  current
 year,  thig  House  hag  just  approved,  that
 a  sum  of  Rs.  64  lakhs—plan  and  non-
 plan-—be  spent  on  the  National  Library.
 Now  this  is  not  as  much  ag  I  would  have
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 ‘ked,  but  it  is  nevertheless  an  ap-
 preciable  advance  on  the  expenditure
 earlier;  and  it  shows  Government's
 deep  concern  for  the  welfare  of  the
 Wational  Library.

 Sir,  the  main  point  which  I  wa
 supposed  to  have  answered  has  very
 kindly  been  answered  by  my  very  dis-
 tinguished  friend  opposite,  who  knows
 much  more  about  the  Library  when  I
 will  ever  get  to  know.  I  am  referring
 to  the  hon.  Member  Prof.  H.  N.
 Mukherjee.  He  was  a  member  of  the
 Jha  Commitiee  and  a  member  of  the
 Joint  Committee.  He  presided  over
 Some  of  the  most  difficult  sessions  of
 the  Joint  Committee  and  he  has  had  a
 very  important  hand  in  the  report  and
 in  the  formulation  of  the  bill  as  it  is
 being  considered  to-day.

 The  point  which  he  has  emphasised
 is  that  we  are  not  trying  to  create  a
 type  of  trading  corporation.  It  is  an
 institution  of  higher  learning  ang  it
 has  to  be  saveg  from  the  atmosphere
 of  bureaucratic  control.  I  am  not
 trying  to  denigrate  the  bureaucracy.
 All  that  I  am  submitting  is  that  jntel-
 lectual  effort  and  bureaucratic  control
 do  not  always  match,  as  you  know
 very  well.

 if  the  National  Library  is  to  gene-
 rate  an  intellectual  effort  of  the  high-
 est  order,  then  it  has  to  be  managed
 by  persons  having  the  requisite  intel-
 fectual  stature,  and  it  should  not  be
 bound  by  day-to-day  rules  which  are
 necessary,  perhaps  inevitable,  in  a
 Government  Department  Till  mow,
 whatsoever  one  may  say,  the  National
 Library  hag  been  a  department  or  an
 office  of  the  Department  of  Culture,
 where  in  accordance  with  the  normal
 rules,  practically  everything  hag  to  be
 referred  to  it  and  there  was  nothing
 that  we  could  do  in  the  case  of  the
 National  Library  itself.

 Now,  if  the  National  Library,  as  hes
 been  rightly  pointed  out,  hag  to  serve
 as  @  seat  of  intellectual  learning,  it
 has  to  be  treated  88  a  seat  of  intellec-
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 tual  learning.  How  do  we  tredt  it  as
 &  peat  of  intellectual  learning  in  our
 country?  While  the  ultimate  respon-
 sibility  of  Parliament  remains—and  I
 ‘would  repeat  the  ultimate  responai-
 bility  and  the  authority  of  the  Partla»
 Ment  remains—to  that  extent,  Gov-
 ernment  is  answerable  to  this  House
 for  the  well  being  of  the  National  Lib-
 rary.  Nevertheless,  in  its  atademic
 Management  at  least,  ang  also  in  ite
 day-to-day  affairs,  it  should  have
 autonomy  and  it  shoulg  be  managed
 by  8  competent  body  of  individuals,
 This  autonomy  can  only  be  given  by
 Parliament;  it  cannot  be,  under  the
 rules,  as  was  rightly  pointed  out  by
 my  friend,  given  merely  by  an  execu-
 tive  order  of  the  Government.  It  was
 in  accordance  with  this  gpirit  that  this
 Bull  was  brought  before  the  House,
 and  as  I  said  in  my  ‘nitial  speech,—I
 am  grateful  to  the  Jcint  Committee
 for  having  improved  this  Bill  consi-
 derably  and  for  having  given  it  almost
 a  hew  shape  and  new  form—it  was  the
 Joint  Committee  which  decided  that
 the  Board  should  be  representative  of
 different  disciplines,  different  areas  of
 the  country  and  different  systems  in-
 volved  in  research.  Now,  for  that
 purpose,  if  you  would  be  so  kmd  as  to
 have  a  look  at  the  composition  of  the
 Board,  you  will  observe  that  it  starts,
 apart  from  the  Chairman,  by  repre-
 sentation  of  Parhament.  I  am  sure
 that  nobody  would  disagree  that  Parlia-
 ment  should  have  some  representation
 on  a  body  of  such  vital  importance  for
 the  welfare  of  the  country  as  the
 National  Library  of  India.  There  is
 to  be  some  nomination  from  the  State
 Governments  because  their  involve-
 ment  in  8  national  institution  js  always
 a  useful  thing.  Then  there  would  be
 four  persons  from  Universities.  These
 will  not  be  bureaucrats;  thesa  would  he
 scholars.  Universities  are  among  the
 main  consumers,  if  I  may  use  that
 word  Then  a  person  nominated  by
 the  University  Grants  Commission  is  &
 person  of  academic  eminence.  Then
 there  is  a  Library  an  of  one  of  the
 public  Tibaraies  designaed  under  the
 Delivery  of  Books  and  ह... 4
 (Public  Libraries)  Act.  Another  Lib-
 rarien  Ss  from  a  Ifbraty  which  bas
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 Been  deciareg  by  the  Central  Gavern-
 ment  to  be  of  sufficient  importance.
 Then  there  is  a  nomines  of  the  pro-
 fessional  association  of  the  Librarians,
 the  Indian  Library  Association.  Then
 fhete  is  the  Director  of  the  National
 Arthieves  of  India  who  hag  to  work
 in  the  closest  collaburation  with  the
 National  Library  of  India,

 Then,  there  is  a  provision  of  eight
 ethélars  of  repute  in  different  dis-
 ciplines.  As  my  hon.  friend,  Shri  Das
 Munsi,  said,  we  do  not  have  to  look
 anly  to  humanities,  but  to  humanities,
 science,  social  sciences,  medicine,  en-
 gineering,  technology  and  law.  Fur-
 ther,  two  persons  are  to  be  electeq  by
 the  Library  staff  because  they  are  also
 professional  librarians  who  are  res-
 ponsible  for  running  it.  Their  repre-
 sentation  will  be  very  useful.  Then
 comes  the  Director  of  the  Library  and
 only  two  officers,  one  connected  with
 the  administrative  Ministry  ang  the
 other  with  Finance  hecause  they  have
 to  be  represented  and,  if  they  are  not
 represented,  they  will  have  to  look
 into  the  proposals.  It  ig  much  better
 to  involve  them  in  the  formulation  of
 the  proposals,

 In  this  respect,  !  would  like  to  refer
 to  a  point  which  was  raised  by  my
 hon,  friend,  Shri  Daga,  about  a  peon
 being  represented.  First  of  all,  I
 would  like  to  say  that  I  do  not  con-
 sider  appointing  a  peon  to  be  deroga-
 tory  in  the  least.  I  holg  a  peon  in  the
 highest  esteem.  Therefore,  I  would
 not  like  to  use  that  term  in  a  pejora-
 tive  sense  However,  the  wording
 here  is,  “an  officer  of  the  Ministry  or
 the  Department  not  below  the  rank
 of  Deputy  Secretary  to  the  Govern-
 ment  of  India”.  He  is  the  person  who
 can  be  nominated.  Perhaps,  this  par-
 ticular  phrase  had  escaped  the  atten-
 tion  ef  my  hon.  friend,  Shri  Daga,

 The  hon.  Member,  Shri  Somnath
 Chatterjee,  thought  that  the  Govern-
 ment  was  attempting  to  disown  its
 responsibility.  I  would  repeat,  we  are
 not  disowning  responsibility.  I  am  in
 ty  official  capacity  as  a  Minister  res.
 ponsible  to  this  House  for  the  welfare
 of  whichever  academic  or  cultural  in-
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 stitution  is  under  the  control  of  Par-
 liament.  I  cannot  turn  round  and
 say,  I  am  disowning  my  responsibility.
 Ig  there  ig  anything  that  goes  wrong,
 T  can  always  come  to  the  House.  Sup-
 posing  the  House  has  not  given  me
 enough  powers,  l  can  come  to  the
 House  and  say,  “Please  give  me  more
 powers.  Here  is  the  situation”.  There-
 fore,  I  cannot  disown  my  responsi-
 bility.  The  Government  does  not  dis-
 own  its  responsibility.  It  hag  no  in-
 tention  of  disowning  its  responsibility.
 It  remains  fully  responsible  for  the
 National  Library  of  India,

 As  regards  the  Director,  you  will
 notice  that  we  have  provided  that  the
 Director  will  be  appointed  by  the
 Visitor.  This  is  the  same  procedure
 which  has  been  provideg  for  the  ap-
 pointment  of  Vice-Chancellors  of
 Central  universities.  His  salary
 been  substantially  raised.  There  will
 be  a  Director  and,  in  addition  to  that,
 under  him,  there  will  be  a  profession-
 al  librarian.  So,  the  Director  will  be
 a  scholar  of  repute.

 Several  hen.  Members  have  spoken
 about  the  staff.  The  point  hag  been
 very  well  made  by  my  hon.  friend,
 Shri  Mahajan  We  have  taken  every
 step  to  see  that  2]  tha  legitimate  in-
 terests  of  the  members  of  the  staff  of
 the  National  Library  are  fully  pro-
 tected.  Therefore,  even  if  you  com-
 pare  the  wording  of  the  relevant  pro-
 visions  of  this  Bill  with  article  3I,
 you  will  fing  that  chunks  have  been
 taken  out  of  the  Constitution  and  in-
 corporated  in  this  Bill  so  that  the
 maximum  possible  protection  could
 be  given.  I  woul4  like  to  take  this
 opportunity,  as  my  hon.  friend,  my
 senior  coleague,  Prof.  Hiren  Mukerjee,
 askeq  me  that  I  should  give  this  assu-
 rance  on  behalf  of  the  Government,
 to  say  that  I  have  no  hesitation  in
 giving  this  assurance  on  behalf  of  the
 Government  that  the  employees  will
 not  lose  their  rights  or  their  priviloges
 or  their  condition  will  worsen  if  the
 House  passes  this  Bill,

 A  point  has  been  raised  very  cor-
 rectly  that  it  should  be  possible  for
 acholara  frem  all  over  the  country  to
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 come  and  study  here.  At  the  moment,
 there  is  a  hostel  or  a  guest-houge  at-
 tached.  We  have  deliberately  kept
 the  rates  very,  very  low.  It  is  Rs,  2
 Per  day  if  a  person  takes  a  single  room
 and  Rs.  3.50  per  day  if  @  person  takes
 a  double  room.  These  hevs  been  de~
 liberately  kept  low  so  that  young
 scholars  from  different  Universities
 and  research  institutions  can  go  and
 stay  for  as  long  as  it  is  necessary  for
 them  to  do  so  and  so  that  they  will  be
 enableq  to  afford  it.  Hon.  Members
 from  Calcutta  know  what  the  resi-
 dential  rates  in  Calcutta  are  I  don’t
 know  when  it  would  be  possible  for
 the  Government  to  expand  the  guest
 house,  but  we  do  have  a  proposa)  to
 take  early  steps  to  expand  the  guest
 house.

 Another  point  that  has  been  made
 is  about  every  person  being  permitted
 to  go  and  read  in  the  Nationa]  Lib-
 rary.  In  the  case  of  most  of  the
 libraries  of  a  comparative  nature  in
 other  countries,  they  are  open  to  re-
 gearch  scholars  only.  Even  though
 I  had  the  authority  to  issue  necessary
 orders  in  this  regards,  I  would  have
 issued  them,  but  I  did  not  do  so
 because,  unfortunately,  for  the
 students  of  the  Calcutta  University
 adequate  reading  room  facilities  are
 not  yet  available.  Now,  the
 University  Grants  Commission  has
 recently  offered  a  s.zable  grant  to  the
 Calcuttg  University  to  establish  vari-
 ous  types  of  academic  facilities  in
 different  parts  of  Calcutta.  I  hope  the
 Calcutta  University  will  formulate  the
 necessary  proposals  at  an  early  date
 so  that  adequate  reading  room  and
 library  facilities  w:ll  become  available
 to  the  students  of  the  University  und
 then  it  woul  be  possible  for  the  Lib-
 rary  to  stop  the  average  under-
 graduate  from  coming  there  and  only
 bona  fide  researcn  scholars  can  go
 there.

 Another  point  that  has  been  raised
 is  that  we  should  work  towards  the
 formulation  of  a  policy  for  the  deve-
 lopment  ef  the  Library.  This  point
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 is  very  well  taken,  What  particular
 form  it  shoulg  acquire  ig  a  matter  that
 deserves  consideration,  I  entirely
 agree  with  my  young  friend  Mr.  Das
 Munsgj  that  it  is  necessary  to  have  a
 very  careful  look  at  what  is  the  per-
 spective  behind  the  Natioual  Library's
 development  plans  ang  to  formulate
 its  policies  very  carefully.

 He  has  also  suggested  the  setting  up
 of  a  research  wing  in  library  science,
 especially  for  the  conservetion  of
 manuscripts.  I  am  not  in  a  position
 to  give  an  assurance  off  the  cuff  but  I
 will  say  that  I  will  give  his  sugges-
 tion  very  careful  though  and  find  out
 what  facilities  are  available  in
 Calcutta  ang  in  the  eastern  tegion
 and,  on  that  basis,  we  will  be  able  to
 take  a  decision  fairly  soon.

 A  fear  hag  teen  expressed  that
 manuscripts  are  not  being  properly
 maintained.  I  would  like  to  assure
 this  House  that  there  has  been  re.
 markable  improvement  recently  in  the
 looking  after  and  preservation  and
 conservation  of  manuscripts,  Of  course
 it  has  to  be  remembered  that  there  is

 ‘a  very  large  manuscript  collection  in
 the  National  Library,  but  I  hope  more
 steps  will  be  taken  very  soon  to  im-
 prove  the  looking  after  of  manuscripts
 as  well  as  the  collection  of  private
 papers,  whenever  they  come,

 With  these  words,  I  thank  again  the
 Hon,  Members  for  the  interest  they
 have  taken  and  the  suggestions  thay
 have  given  and  commend  the  Bill  once
 again  to  them.

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  the  330  to  provide  for  the
 administration  of  the  National  Lib-
 rary  and  certain  other  cannected
 matters,  as  reported  by  the  Joint
 Committee,  be  taken  into  considera-
 tion.”

 The  motion  was  adopted.

 MR.  DEPUTY-SPEAKER:  Now,  we
 take  up  clause-by.clause  considera-
 tion.
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 he
 question  is:

 “That  Clauses  2  and  3  stand  part
 Bill.”

 r |  The  motion  was  udopted. a:

 es  2  and  3  were  added  to  the  Bill.

 lause  4—(Composition  of  the
 ४

 DEPUTY-SPEAKER:  There
 three  amendments.  Is  the  Minis-

 ving  his  amendments?

 Ss.  NURU“L  HASAN;  Yes.

 R.  DEPUTY-SFEAKER:  Is  Mr.
 dh  Hansda  moving  his  amend-

 SUBODH  HANSDA  (Midna-
 Yes,  Sir.

 PROF.  S.  NURUL  HASAN:  I  am

 supporting  it.

 Amendments  Made—

 fl  age  2,—

 for  lines  33  and  34  swbstitute—

 “(iv)  four  persons  to  represent
 .  the  Universities  in  India,  to  be
 nominated  in  the  prescribed  man-

 ner,

 Explanation—For  the  purpose
 of  this  clause  “University”  has  the
 meaning  assigned  to  it  in  the
 University  Grants  Commission

 _  Act,  956  and  includes  an  educa-
 _  tional  institution  declareq  by  Par-

 fiament  by  law  to  be  an  institu-
 on  of  national  importance;”  (3)

 2,  line  48,—

 “by  rotation  in  the.  alpha-
 order’.  (4)

 (Prof.  S  Nurul  Hasan)
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 Page  3,  after  line  22,—

 insert  “(xii  a)  One  person  to  be
 nominated  by  the  Government  of
 West  Bengal  to  represent  that
 Government.”  (5)

 (Shri  Subodh  Hansda)

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  Clause  4,  as  amended,  stand
 part  of  the  Bill.”

 The  motion  wes  alopted.

 Clause  4,  as  umended,  was  added  to
 the  Bill.

 Clauses  5  to  0  were  added  to  the  Bill.

 Clause  ll  (Executive  Council)

 MR.  DEPUTY-SPEAKER:  There  is
 an  amendment  given  notice  of  by  Shri
 Subodh  Hansad.  Is  he  moving  that?

 SHRI  SUBODH  HANSDA:  Yes,  Sir.

 PROF.  S.  NURUL  HASAN:  I  sup-
 port  it.

 Amendment  Made:

 Page  5,  line  26,-—

 after  “Library”  insert—

 “and  a  representative  of  the
 Government  of  West  Bengal”.  (6)

 (Shri  Subodh  Hazséa)

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  Clause  ll,  as
 stang  part  of  the  Biil.”

 amended,

 The  motion  was  adopted.

 Clause  ll,  as  amended,  was  added  to
 the  Bill.

 Clauses  2  to  3  were  added  to  the  Bill.
 Clause  le  (Short  title  and  Coim-

 mencement)

 Amendment  Made:

 Page  I,  line  5,-—

 for  “1974”  substitute  “19767  (2)
 (Prof.  S.  Nurul  Hasan)
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 MR.  DEPUTY-SPEAKER:  ‘The
 question  is:

 “That  Clause  ,  as  amended,  stand
 part  of  the  Bill.”

 The  motion  was  adopted.

 Clause  ,  as  amended,  was  added  to
 the  Bill,

 ENACTING  FORMULA

 Amendment  Made:

 Page  1,  line  दना

 for  “Twenty-fifth”

 substitute  “Twenty-seventh”
 ree)

 (PROF.  SS.
 nunft

 HASAN)

 MR.  DEPUTY-SPEAKER:  The

 question  is:

 “That  the  Hnacting  Formula,  as
 amended,  stang  part  of  the  Bill.”

 The  motion  was  adopted.

 The  Enacting  Formula,  as  amended,
 was  added  to  the  छाप.

 The  Title  was  udded  to  the  Bill.

 PROF.  S.  NURUL  HASAN:  Sir,  I

 beg  to  move;

 “That  the  Bill,  as  amended,  be
 passed.”

 MR.  DEPUTY-SPEAKER:  The
 question  is;

 “That  the  Bill,  ag  amended,  be
 passed.”  mee

 The  motion  was  adopted.

 MAY  18,  976

 5.05  hrs.
 TEA  (AMENDMENT)  BILL

 MR.  DEPUTY-SPEAKER:  We
 now,  take  up  the  Teg  (Amendment)
 Bill.

 THE  MINISTER  OF  COMMERCE
 (PROF,  D.  P,  CHATTOPADHYAYA);
 Mr.  Deputy-Speaker,  Sir,  I  beg  to
 move*.-

 “That  the  Bill  further  to  amend
 the  Tea  Act,  1953,  be  taken  into
 consideration’.

 Sir,  the  Tea  Act,  953  (29  to  1953),
 which  came  into  force  on  the  lst
 April,  1954,  seeks  to  provide  for  the
 control  by  the  Union  Government  of
 the  tea  industry  and  for  that  purpose
 to  establish  a  Tea  Board.  The  Act
 also  seeks  to  levy  a  quty  of  excise  on
 tea  produced  in  India,  which  at  pre-
 sent  is  6  paise  per  kg.  The  Tea  Board
 has  been  discharging  its  functions
 under  Section  0  of  the  Act  for  the
 development  of  the  Tea  Industry  in
 the  country.

 In  recent  years,  the  tea  industry  has
 been  facing  some  difficulties  in  the
 matter  of  finance,  managerial  skill  etc.
 A  number  of  tea  gardens  have  been
 closed  and  a  few  others  are  reported
 to  be  sick  or  uneconomic  and  it  is  fear-
 ed  that  unless  corrective  or  remedial
 measures  are  taken  in  time,  they
 would  be  closed  down  eventually.  Ac-
 cording  to  an  assessment  made  during
 1975,  there  are  about  43  sick|closed
 tea  gardens  in  the  regions  like  Dar-
 jeeling,  Terai,  Dooars,  Cachar  and
 Assam  covering  an  area  of  8986  hec-
 tares  and  affecting  about  18.000  work-
 ers.  This  situation  not  only  creates
 problems  of  unemployment  and  econo-
 mic  hardship,  but  might  also  affect
 productivity  and  the  nation’s  exports
 ultimately,

 To  meet  such  difficulties  and  to  take
 corrective  action,  it  is  proposed  that
 the  Government  ‘should  acquire
 powers  to  investigate  into  the  work-
 ing  of  the  sick  tea  gardens  and  also

 *Moved  with  the  recommendation  of  the  President.


